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Status of Dumping Site of Package - 4 (oD
Sr.No. | Name of Village Design ( ﬁl;ainaga Type of Land Dumpil:l;gui? pacity Tmt:ali':rgﬁ: Ll
1 | Drawil 78+220 Acquired Land 150000 150000
2 | Dharwa g1 +2;D Arranged by Gontra;tor_ i 148-61{] o 148810
- 3 |Jamii 83+250 Arranged by Cunlraac;nr 223930 | 223830 L
4  Jamli 84+420 Arranged by Contr;ctm 78820 i =y ?Q;éﬂ
._; "R-uhana _ BO+750 ._ﬁtrranged by Contractor ;?1828 = 1?13_2_3
6 _Near Gumma i ;:H-_ﬂ;ﬂ _-—:ﬁl-rm:ged by Contractor 78524 TB524
7 Near Gumma _ ;ms?n Acquired Land 172540 o 172540 3=
8 |Gumma 83+710 Arranged by Contractor 79000 ™ ;Dﬂﬂ |
Total 1104552 1104552

?7
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LN. MALVIYA INFRA PROJECTS PVT. LTD.

p——

Office: I1.No. 122/2, B Block, Adarsh Colany, Ward No.3, Badripur, Paonta Sahib
Email: lnmpsnh 707 @ gmail.com

CIN No. U45201DL2010PTC 373715

Ret: LNM/MoRTH-PIUPKG-1V/2020-21/382(A) Date: 26092021

Tu-
The Project Manager
M/s FRL-DCC (JV) Pvt. Lud. (PKG-IV)
Meenus, Himachal Pradesh.

Sub.. "Rehabilitation/Upgradation to intermediate lane configuration of Shri Kyari - Gumma Section
(km 75.000 to km 94,900) of NH-707 (Package IV) in the State of Himachal Pradesh under Green
National Highways Corridor Project (GNHCP) with the loan assistance of World Bank on EPC mode ™
Reg. Approval of Dumping Sites.

Ref. PRL-DCC(JV)/HP/0136 Dated 23.09.2021

Dear Sir,

With reference to above cited subject vide which you have submitted the dumping site location at
chainage 78+220 & 90+670 for approval. The same has been reviewed by authority engineer and
found in order.

Further contractor is instructed to ensure protection as per drawing and layer wise compaction during
muck disposal.

fdr«Jl/V'J. -
Rl BADER
LM Inlra Projects
P Lid. (NH-TOT)
Paorita Sahib
Authorized Signatory
M/s L.N. Malviya Infra Projects Pvi. Lid,

Copy to: -

The Project Director, MoRTH-PIU, Paonta Sahib.

The C.M.D, M/s L.N. Malviva Infra Prajects Pyvt, Lud.

The Project Coordinator, M/s LN. Malviva Infra Projects Pyt Lud.

The Resident Engineer-2, Shillai-M/s L.N. Malviya Infra Projects Pvt. Ltd,

o

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, llird Floor, City Center, Press Complex, Plot No.1, M.P. Nagar zone | Bhopal
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PRL-DCC (JV)

Ref. No: PRL-DCC {IV)/HP/D136 Date: -23.09.2021
To,

The Team Leader
LN Malviya Infra Project Pvt. Ltd.

H. No. 122/2, B Block,
Adarsh Colony, Ward
No. 3, Badripur Poanta
Sahib, Sirmour,
Himachal Pradesh -
173025

Subject: Rehabilitation & Upgradation to Intermediate Lane Configuration of Shri Kyari
— Gumma Section (Km. 75.000 to Km. 94.900) of NH - 707 in the state of Himachal

. Pradesh under Green National Highway Corridor Project (GNHCP) with loan assistance
of World Bank on EPC Mode. ~Regarding Dumping Site Approval.

Dear Sir,

With reference to above subject cited, we have required approval of Dumping site at
Chainage -78+220 & 90+670.

Thanking you and assuring you for best services at all times.

Thanking You
Yours Sincerely =
PRL-DCC (JV)
rj; N I\rll\ ;(':l l'fé
Aulluwisod Signatoey
Authorized Signatory
PRL-DCC(IV)

. Cc:  The Resident Engineer, M/s LN Malviya Infra Project Pvt. Ltd.
The Project Director, PIU Paonta Sahib, MoRTH.

Resisterted office :Plot no.DSB-17,Sector panchayat pocket bhiwani-127021 ( Haryana)
Corporate office :A-119.Block,Shushant Lok, Phase-I, Gurugram-122002 ( Haryana)
Ph.No.01664-250848,Email ID : dwt.const@gmail.com
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Rehabilitation/Upgradation to intermediate lane configuration of Shri Kyari - Gumma
Section (km 75.000 to km 94.900) of NH-707 (Package 1V) in the State of Himachal
Pradesh under Green National Highways Corridor Project (GNHCP) with the loan
assistance of World Bank on EPC mode

e

Avg Area -2937.0 Sgm
Avg Height- 9.56 m

" Dumping Yard @ CH-78+220
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L.N. MALVIYA I}§&A PROJECTS PVT. LTD.

Office: H.No. 122/2, B Block, Adarsh Colony, Ward No.3, Badripur, Paonta Sahib
Email: Inmpsnh 7076 gmail com

CIN No. U45201DL.2010PTCATATIS

Ref: LNM/MoRTH-PIU/PKG-TV/2020-21/397(A) Date: 13.10.2021

To,
The Project Manager
M/s PRL-DCC (JV) Pvt. Ltd. (PKG-1V)
Meenus, Himachal Pradesh.

Sub.: “Rehabilitation/Upgradation to intermediate lane configuration of Shri Kyari - Gumma Section
(km 75.000 to km 94.900) of NH-707 (Package 1V) in the State of Himachal Pradesh under Green
National Highways Corridor Project (GNHCP) with the loan assistance of World Bank on EPC mode.”
Reg. Approval of Dumping Sites.

Ref. PRL-DCC(JV)/HP/53(A) Dated 10.10.2021

® ersin,

With reference to above cited subject vide which you have submitted the dumping site location at
chainage 81+220 for approval. The same has been reviewed by authority engineer and found in order.

Further contractor is instructed to ensure protection as per drawing and layer wise compaction during
muck disposal.

Rega%\//__,.
TEAM LEADER

L.MN.M. Infra Projects
PvL Lud. (NH-707),

AuthdriFed' Sigikitory
M/s L.N. Malviya Infra Projects Pvt. Ltd.

Copy to: -

The Project Director, MoRTH-PIU, Paonta Sahib.

The C.M.D, M/s L.N. Malviya Infra Projects Pvt. Ltd.

The Project Coordinator, M/s L.N. Malviya Infra Projects Pvt. Ltd.

The Resident Engineer-2, Shillai-M/s L.N. Malviya Infra Projects Pvt. Ltd.

o -

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, llird Floor, City Center, Press Complex, Plot No.1, M.P. Magar zone | Bhopal




‘fg;: =" PRL-DCC (JV)

Ref. No: PRL-DCC (JV)/HP/53 (A) Date: -10.10.2021
To,

The Team Leader
LN Malviya Infra Project Pvt. Ltd.

H. No. 122/2, B Block,
Adarsh Colony, Ward
No. 3, Badripur Poanta
Sahib, Sirmour,
Himachal Pradesh -
173025

Subject: Rehabilitation & Upgradation to Intermediate Lane Configuration of Shri Kyari
- Gumma Section (Km. 75.000 to Km. 94.900) of NH - 707 in the state of Himachal
Pradesh under Green National Highway Corridor Project (GNHCP) with loan assistance
of World Bank on EPC Mode. ~Regarding Dumping Site Approval.

Dear Sir,

With reference to above subject cited, we have required approval of Dumping site at
Chainage -81+200.

Thanking you and assuring you for best services at all times.

Thanking You

Yours Sincerely
PRL-DCC (J‘E’J

feunckah Sing
AutHUfzEd “srgmatory
PRL-DCC(1V)

Cc:  The Resident Engineer, M/s LN Malviya Infra Project Pvt, Ltd.
The Project Director, PIU Paonta Sahib, MoRTH.

Resisterted office :Plot no.DSB-17,Sector panchayat pocket bhiwani-127021 ( Haryana)
Corporate office :A-119 Block Shushant Lok,Phase-| Gurugram-122002 ( Haryana)
Ph.No 01664-250848,Email ID : dwt const@gmail com

769 2803
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L.N. MALVIYA RYPRA PROJECTS PVT. L'TD.

Office: HNo. 122/2, B Block. Adarsh Colony, Ward No.3, Badripur, Paonta Sahib
Emall: Inmpsah707@ gmail.com

CIN No. U45201DL2ZMOITCITITIS

Ref: LNM/MaRTH-PIL/PKG-TV/2020-21/620(11) Date: 13.12.2021

To,

The Project Manager
M/s PRL-DCC (JV) Pvt. Ltd. (PKG-1V)

Meenus, Himachal Pradesh.

Sub.: “Rehabilitation/Upgradation to intermediate lane configuration of Shri Kyari - Gumma Section
(km 75.000 to km 94.900) of NH-707 (Package IV} in the State of Himachal Pradesh under Green

National Highways Corridor Project (GNHCP) with the loan assistance of World Bank on EPC mode.”
Reg. Approval of Dumping Sites

Ref. PRL-DCC(JV)/HP/67(A) Dated 10.12.2021

Dear Sir,
With reference to above cited subject vide which you have submitted the dumping site location at
chainage 83+250 for approval. The same has been reviewed by authority engineer and found in order,

Further contractor is instructed to ensure protection as per drawing and laver wise compaction during
muck disposal.

Regards,
e
TEAM @ﬂDER

NI,
M/s L, Maly ra Projects Pyvt, Lid.

Copy to: -

The Project Director, MoRTH-PIL, Paonta Sahib.

The C.M.D, M/s L.N. Malviya Infra Projects Pvt. Ltd.

The Project Coordinator, M/s L.N. Malviya Infra Projects Pvi. Ltd.

. The Resident Engineer-2, Shillai-M/s L.N. Malviya Infra Projects Pyt. Ltd.

Bl 10 =

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, Wird Floor, City Center, Press Complex, Plot No.1, M.P. Nagar zone | Bhopal



&o=» PRL-DCC (JV)

The Team Leader
LN Malviya Infra Project Pvt. Ltd.

H. No. 122/2, B Block,
Adarsh Colony, Ward
No. 3, Badripur Poanta
Sahib, Sirmour,
Himachal Pradesh -
173025

Subject: Rehabilitation & Upgradation to Intermediate Lane Configuration of Shri Kyari
- Gumma Section (Km. 75.000 to Km. 94.900) of NH - 707 in the state of Himachal
Pradesh under Green National Highway Corridor Project (GNHCP) with loan assistance
of World Bank on EPC Mode. -Regarding Dumping Site Approval.

Dear Sir,
With reference to above subject cited, we have required approval of Dumping site at
Chainage -83+250.

Thanking you and assuring you for best services at all times.

Thanking You
Yours Sincerely -
PEL -DCC u%
{fll f l\-'&“l'r "”qil
AutHYHZEd "srgiatory
PRL-DCC(IV)

Cc:  The Resident Engineer, M/s LN Malviya Infra Project Pvt, Ltd.
The Project Director, PIU Paonta Sahib, MoRTH.

Resisterted office :Plot no. DSB-17 ,Sector panchayat pocket bhiwani-127021 ( Haryana)
Corporate office :A-119,Block.Shushant Lok Phase-l Gurugram-122002 ( Haryana)
Ph No.01664-250848 Email ID : dwt.const@gmail.com
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L.N. MALVIYA I¥FRA PROJECTS PVT. LTD. 2811
h_-__--__‘—————__..._\__.______ -

Office: H.No. 122/2, B Block, Adarsh Colony, Ward No.3, Badripur, Paonta Sahib

Email: Inmpsnh707@ gmail com

CIN No. U45201DL2010PTC373715

Ref: LNM/MoRTH-PIU/PKG-TV/2020-21/210 (A) Date: 10.07.2021

To,
The Project Manager
M/s PRL-DCC (JV) Pvt. Ltd. (PKG-1V)
Meenus, Himachal Pradesh.

Sub.: “Rehabilitation/Upgradation to intermediate lane configuration of Shri Kyari - Gumma Section
(km 75.000 to km 94.900) of NH-707 (Package IV) in the State of Himachal Pradesh under Green
National Highways Corridor Project (GNHCP) with the loan assistance of World Bank on EPC mode.”
Reg. Approval of Dumping Sites.

Ref. PRL-DCC(JV)/HP/066 Dated 06.07.2021

Dear Sir,

With reference to above cited subject vide which you have submitted the dumping site location at
chainage 84+420 for approval. The same has been reviewed by authority engineer and found in order.

Further contractor is instructed to ensure protection as per drawing and layer wise compaction during
muck disposal.

Regards,

TEAM LEADER
L.N.M. Infra Projects
AuthdrizédS

ity ).
M/s Lhﬁ‘fﬁ'ﬂl%‘%'i Projects Pyt, Ltd.

Copy to: -

The Project Director, MoRTH-PIU, Paonta Sahib.

The C.M.D, M/s L.N. Malviya Infra Projects Pvt. Ltd.

The Project Coordinator, M/s L.N. Malviya Infra Projects Pvt. Ltd.

The Resident Engineer-2, Shillai-M/s L.N. Malviya Infra Projects Pvt. Ltd.

bl b =

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, llird Floor, City Center, Press Complex, Plot No.1, M.P. Nagar zone | Bhopal




778
PRL-DCC (JV)

Ref. No: PRL-DCC (1V) HP/-D66 Date: - 06.07.2021
To,

The Team Leader
LN Malviya Infra Project Pvt. Ltd.

H. No. 122/2, B Block,
Adarsh Colony, Ward
No. 3, Badripur Poanta
Sahib, Sirmour,
Himachal Pradesh -
173025

Subject: Rehabilitation & Upgradation to Intermediate Lane Configuration of Shri Kyari
- Gumma Section (Km. 75.000 to Km. 94,900) of NH — 707 in the state of Himachal
. Pradesh under Green National Highway Corridor Project (GNHCP) with loan assistance
afl'liﬁiurld Bank on EPC Mode. -Development of degraded forest area in Jamli
illage.

Dear Sir,

We would like to inform you that we have been awarded the contract for development
of NH-707 from Shri Kyari - Gumma.

As a part of our company CSR initiatives, we want to develop a degraded forest land in
Jamli Village. A request for development the same degraded forest area has also been
received from local panchayat.

Please grant us permission to develop this land so that we can complete the activity
before monsoon period.

Thanking you and assuring you for best services at all times.

. Thanking You
Yours Sincerely -
PRL-DCC (JVv)

{f}l Al ‘(n\'; S r'fhl
Aullimed Sdgnatony
Authorized Signatory
PRL-DCC(1V)

Cc:  The Resident Engineer, M/s LN Malviya Infra Project Pvt, Ltd.
The Project Director, PIU Paonta Sahib, MoRTH.

Resisterted office :Plot no.DSB-17,Sector panchayat pocket bhiwani-127021 ( Haryana)
Corporate office :A-119,Block,Shushant Lok,Phase-1,Gurugram-122002 ( Haryana)
Ph.No.01664-250848,Email ID - dwt.const@gmail.com
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Ta;

Subject:

Sir,

on the subject cited above

Forest officer, Shillaj as well ag re

No/FCA Nh/707/Vol./__[XB8

H.P. Forest Department,

Dated Sri Renuka ji the _0 3/ 7/ 25|

PRL-DCC (JV) M /s Dhatarwal Construction
Company Pvt, Lid, Corporate office - A-119, A Block,
Sushant Lok, Phase -1,Gurugram-122002 (Haryana)

‘l.l':clunta.r}r site -stabilization work at cutting or slide prone sites in Jamli
village Forest Division Regarding,

! |
Please refer to your office letter No. PRL-DCC (JV)HP/-066 dated 06.07. 2021

In this regard, intimidateq that as reported through joint inspection of Range
!

presentative of your company following sites has been

selected, which has given as under:-

Sr. | Name —of [Name of (GPS) Proposed treatment of the site .
No | block/ Forest Coordinates i
: Beat
L. | Rohnat/ | RF N-30°44'45.77" | 1. Protection work for slope stabilisation
Jhakando | Jhakando | E-77°4]%50 towards uphill side as well as down side.
Beat C-3 2. Gabin Walls of leanth approx. 60 mtr.
L 3. Filling of area with soil.
It is also informed that the following condition must be kept in view while
_rfaiﬁ:ig uT:-_ab-ﬁ-!‘.re work. Tl B [ e e A e
[ f
a) Above will be done voluntarily by you for the purpose of forest conservation.

b)

c)

d)

No. Ownership of possession of your company and other agency will be
cunside-red during and after completion of work,

The site and work will be subject to jurisdiction of this Forest Division as
well as Indian Forest Act as well as Forest Conservation Act.

Any violation of conditions will be viewed seriously and action will be taken

.

Divisional Fortst Officer,
. : Renulka Ji Forest Division,

as per rules apgainst the defaulter, .
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Subject:-

Sir
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(colly.)

No. SRM-DEV-(NGT ORDER APP. NO. 127/2024- 71}
OFFICE OF THE DEPUTY COMMISSIONER
DISTRICT SIRMAUR AT NAHAN (HP)

Dated the Nahan | . March 2024

Project Director,
MORTH, Paonta Sahib, District Sirmaur

Compliance of order dated 06-02-2024 passed by the Hon'ble
NGT in OA No. 127/2024 titled Nathu Ram V/s Ministry of Road
Transport and Highways & Ors. Pending before the Hon’ble NGt,

New Delhi.

I would like to bring your kind attention towards the Joint

Inspection had been conducted on dated 12-03-2024 for considering the grievance
raised in OA No. 127/2024 by the applicant.

During the course of inspection, applicant raised various grievances

at various section in NH 707, details of which is enclosed herewith, therefore you are
requested to send your details comments on the objection made by the applicant during
the inspection to this office within 03 days, so that joint inspection report could be sent
to the Hon'ble NGT within stipulated time.

Yours Faithfully

Additiul(ilﬁ{lﬁistritt Magistrate
District Sirmaur at Nahan.
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Hewana Kali Madir

ised by applicant
& ND. Place GZﬁlzces raised by app
1 A Bridge should be constructed instead of 5lab

1 Sirmauri Tal Culvert at Sirmauri khadd

2 Kachi Dhang Unauthorised Muck Debris Sites at Kachi Dhang
Dumping and illegal cutting over the road without

3 Near Giri Pool FCA clearance Near Giri pool Sataun

Unauthorised Dumping at GSS Sataun and
4 GSS Sataun School throughing muck debris in private land from the
road

5 Mazi Chillon unauthorised Dumping

6 Chillen unauthorised Muck Debris Sites

7 Chillon-2 unauthorised Dumping and crusher zane
Dumping has been created between the Khadd at

8 Chillon-3 chillon for proposed Mining Check Past and there is
no way to drain the rainy water and many trees has

been demolished due to dumping.
9 Hewana Unauthorised Dumping
‘ Throughing muck on Kakwari khadd and demolition
10 Baskudi near Hewna of natural sources due to which daily life of local
dwellers is being adversely affected.
” Throughing muck on Kakwari khadd and demolition

of natural sources due to which daily life of local
dwellers is being adversely affected.
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Due to Construction/Dumping work of NH Village
Bidpa and Morar is in danger and agriculture is

1?2 Hewana village
being adversely affected
y Throughing muck on Sukhnal khad and demolition
13 Ahead Hewana village of Natural sources
Throughing muck on Hewana Khadd due to which
14 Hewana Khala daily life of local dwellers is being adversely
affected.
15 Kali Dhang unauthorised Dumping
16 Khajiyar Dumping in private land and Pallution of Coal Plant
Compensasion is to be paid for Private land holder
17 Kamrau by the Construction authority and C/0 retaining
wall to protect the field of farmers at Kamrau
Due to Throwing muck in Chiyali Khadd field of
18 Chiyali Khala farmers get destroyed and Natural sources has
been demolished
19 Balduwa unauthorised dumping
C/O of Retaining wall with road and renovation of
20 Tilordhar old path which was destroyed due to construction
work of NH
21 Naali Gaad Throwing muck on Private Land and illegal cutting
of Trees.
22 Kaffota C/o Rain Shelter and community toilet at Kaffota

Bus Stand.
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No, SRM-DEV-(NGT ORDER APP. NO. 127/2024-3 71}y
OFFICE OF THE DEPUTY COMMISSIONER
DISTRICT SIRMAUR AT NAHAN (HP)

Dated the Nahan  / March 2024

To
Project Director,

MORTH, Paonta Sahib, District Sirmaur

Subject:- Compliance of order dated 06-02-2024 passed by the Hon'ble
NGT in OA No. 127/2024 titled Nathu Ram V/s Ministry of Road
Transport and Highways & Ors. Pending before the Hon'ble NGt,

New Delhi.

Sir
I would like to bring your kind attention towards the Joint
Inspection had been conducted on dated 21-03-2024 for considering the grievance

raised in OA No. 127/2024 by the applicant.

During the course of inspection, applicant raised various grievances
at various section in NH 707, details of which is enclosed herewith, therefore you are
requested to send your details comments on the objection made by the applicant during
the inspection to this office within 03 days, so that joint inspection report could be sent

to the Hon'ble NGT within stipulated time,
Yours Faithfully

y Additional District Magistrate
District Sirmaur at Nahan.
C
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ngmuckin{hhmlik?‘m@dﬁeldnffamtrsgetdﬁtmm

Py Due to Throwi
18 Chiyali Khala |0V 1@ T rces has been
13 Balduwa  |unauthorised dumping
C/O of Retaining wall with road and renavation of old path which was
£ Tilordhar | 4o ctroyed due to construction work of NH
21 Naali Gaad | Throwing muck on Private Land and illegal cutting of Trees.
- Kaffota  |C/o Rain Shelter and community toilet at Kaffota Bus Stand.

23]

Throwing muck randomly in siope of the hill, due to which debris h§5
been accumulated in the lower parts of the mountains and there is a
possibility of tragedy in the rainy season for resident of the villager

living in lower part of the hill

24

Jaind Dhar Curve

Throwing muck randomly in the slope of the hill due to which debris has
beem accumulated in the lower parts of the mountains and the life of
people living in the lower part of hill is in danger.

25

There i5 no retaining wall has been constructed by the construction
authority with the road due to which Private Land of Sh. Ranjit 5/o Sh,
Khatri Ram village Shilla has slide downward with the trees and muck
accumulated in front of house of Sh. Ranjit Singh and there is need to
built a slab culvert for drainage of rainy water,

26

The Construction work of National Highway has been done just below
the Shilla Village and passes throught the fertile land of the village and
the contractor of construction authority used poor quality of material in
breast wall and Danga, so foundation of the village Shilla has became
weak and cultivative land of many farmers along with trees has slide
downward and Patwar Khana/Ayurvedic Dispensory, GPS, Shilla and
house of Sh. Om parkash S/o Jagat Singh, Shupa Ram S/o Pritam
Singh, Kapil s/o Khatri Ram is in dangers and crack has been ouccured
in whole village and many water sources has been buried under muyck
and there is a possibility of huge land slide in the rainy season ang
mﬂ;ucunn authoriy have no additional action plan to protect the

27

Muck has been throwing randomly by the construction authority below |
the road and muck has been accumulated in the cultivative land of Sh
Ranjit Singh S/o Khatri Ram, Dalip Singh 5/0 Shupa Ram Resident of
Village Shilla, due to which no agriculture activity is being done by the
farmer in their field and the water sources and many trees near
cultivative land has been buried under the muck debris and no
compensastion is being paid to the land owner by the construction

-

Y

L
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28

Shimal Dhar RD

Unauthorised Dumping at Shimaldhar due to which natural resources

43440 and trees has been demolished.
Bt Tesat There is no Breast wall has been constructed by the construction
has slide downward with the trees,
i s Due to construction of NH upper part of road has slide downward
30 Bovar alongwith the trees and muck accumulated below the road due to
which daily life of local dwellers is being adversely affected.
Unauthorised dumping site has been created between the khad and
31 Borar Khala  |muck has been flowing with running water and old crematorium has
been demolished due to muck
3 Malan near  |Muck debris throwing in the hill slope due to which cultivative land and
charew many trees has been demolished,
Unauthorised dumping site has been created between the khadd and
muck debris blocked the slab culvert, so there is no way to drain the
33 Chadeu rainy water and muck debris overflow the crate wire and flowing
towards the cultivative land of village charew and whole village is in
danger,
Due to construction work of NH GMS Ranibaag is collapsing and
34 Ranibaag dumping site has been created between Khadd and muck debris
flowing towards the cultivative land of village Ranibaag.
Permanent Natural source of ground water has been blocked by the
: contractor beside the road which caused the water shortage to the local
35 | Chikhaad Bridge. | | oo nd Muck debris throwing randomly in the khadd due to which
many trees and kuhal has been demolished
: Throwing muck debris from the road in the slope of hill and muck debris
36 e Tunty R accumulated in the Neda Khadd and flowing with the water, due to
i which daily life of local dwellers is being adversely affected.
Throwing muck debris randomly from the road in the slope of hill and
Zero Point of | muck debris accumulated in the Neda Khadd and flowing with the
7 Millah Road water, due to which daily life of local dwellers is being adversely
affected.
Ashyari Pool RD : ;
38 52+800 Unauthorised dumping
There is no proper breast wall has been constructed by the construction
autharity with the road due to which cultivative field of Sh. Deepa Ram
39 Gangtoli S/o Sh. Patti Ram resident of village Gangtoli has slide downward
alongwith with the trees.

GJ

-
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Near Gangtoli
school

ACra

ide the road but afte
EI fall in the field of Sh. Siya Ram S/o of Sh. Sukh Ram and Kashu

i ' li and many trees get
Ram s/o sh. Mehar Singh village Gangto ;
demn‘nfshed. Besides this Cracks has been ocurred in the House of Sh.

Uday Ram S/o Sh. Shobha Ram near the proposed site due to land
slide.

: thority
n constructed by the consttruction au
e r some time crate wire falls down and stones of

41

Gangtoli-3 RD
55300

Muck debris throwing randomly in the hill slope due to which Kuhal has
been demolished below the road and due to construction of _Breast wall
with the road there is no provision of way for the grazing animals to
reach their pasture above the road. Due to this life of local dwellers is
being adversely affected.

42

Gangtoli Gaad

Due to construction work of NH house of Sh. Dalip Singh S/o Mehar
Singh village Pab GP Pab Manal has fallen and Old Kuhal has been
demolished due to unauthorised dumping in the Khadd.

43

Lohrahn Bass

Throwing muck debris randomly from the road in the slope of hill due
to which muck debris accumulated above the Lohrahan Bass and
flowing towards the cultivative land of Lohrahan Bass and damaged
many trees and natural sources of villagers.,

Mear Tikker RD
59/200 and 59/60

Throwing muck debris randomly from the road in the slope of hill due
to which muck debris accumulated in the private land of Sh. Chanan
Singh S/o Sh, Ruldu Ram and Siya Ram S/o Sh. Ruldu Ram village Naya
therefore many trees has been demaged at the private land and no
compensation is paid to the land owner at the proposed site.

45

Naya Khadd RD
60+150

Throwing muck debris randomly from the road in the slope of hill

and
many trees and natural sources buried under the debris

RD 61 + 880

Throwing muck debris randomly from the road in the slope of hill  and
many trees and natural sources buried under the debris

47

near Bandli

Ehue to Construction work of NH cow shelter of Sh. Suresh Kumar S/o
. Inder Elng_h village Bandli slide downward and get demolished and
N0 compensation Is being paid to the owner.Besides this throwing muck

debris randomly from the road |
n the slope of hill and many trees and
natural sources buried under the debris :

Bandli village

Th

MT;"Q muck debris randomly from the road in the slope of hill and
s NO any action plan made by the construction authority to

Prevent the muck debris flow and debris flowing slowly towards the

il
lage Bandili and many trees , natural sources buried under the debris.

) )
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/88
F-’:: Bhatnol Due to construction work of NH many trees of Cedar has been slide
downward and get demolished
| Neil khadd RD ‘
50 734350 Muck Debris throwing randomly between the Khadd.
51 Kiari Throwing muck debris radomly from the road in the slope of hill due to
which natural sources of water buried under the debris.
Throwing muck debris radomly from the road between the khad due to
52 Kiari Khadd RD 75|which natural sources of water buried under the debris and debris
flowing with the rainly water.
Throwing muck debris radomly from the road between the khad due to
53 RD 75+100 |which natural sources of water buried under the debris and debris
flowing with the rainly water.
54 Drabil Way site |Muck Accumulated between slab culvert, 50 there is no way to drain
Amenties the rainy water
NH to H/o Anil Kumar S/o Nain Singh, Inder
55 Rewund Khadd Supply of water from NH to H/o :

Singh S/o Amar Singh Blocked due to dumping,
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(colly.)

Comments on Objections made by Applicant during visit dated 12.03.2024

Sr. No 1

Chainage 14+130

Place Sirmauri Tal

Comment This area was highly affected by the flash floods during the monsoon season of 2023.

Because of this high-intensity rainfall, cloud bursts and flash floods occurred. Soil and
boulders including mud and debris eroded and transported from the catchment area
to the valley side. Due to this the topsoil of the hillside near NH-707 was completely
washed out and rock mass was exposed.
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All boulders and muck have been removed and further, protection work like breast wall and coco fiber
has been already provided to prevent cut slopes on steep hillside embankments from rolling down the

hill as a result of bad weather conditions, such as sliding and land erosion. A box culvert has been
provided at this location.
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Sr. No 2
Chainage 154350
Place Kachi Dhang
Comment As per the findings at the site, the gravity deformation zones are situated along the

entire section from chainage km 15+000 to km 17.250. The location at km 15+350 is
active, due to the Main Boundary Thrust (MBT) crossing near to this location. the
bedrock has been turned into poor to exceptionally poor rock mass. Here ROW is
limited up to 18m but slide occurs from far beyond ROW. The landslide occurred due to
seepage and gravitational forces resulting in the road being completely washed out
during the rainy season. However, efforts have been made to keep the road motorable
after the sliding occurred. No dumping has been done at this location.
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Sr. No 3
Chainage 16+400
Place Near Giri Pool
Comment As per the findings at the site, the gravity deformations zone is situated along the

entire section from chainage km 15+000 to km 17.250. The location at km 16+400 is
active, due to the Main Boundary Thrust (MBT) crossing near to this location. the
bedrock has been turned into poor to exceptionally poor rock mass. The landslide was
occurred due to seepage and gravitational forces resulting, in the road being
completely washed out during the rainy season. However, efforts have been made to
keep the road motorable after the sliding occurred.

This is not dumping zone. The required forest clearance has been obtained
before starting the work. Retaining structure has been provided to retain the
hillside. Benching and constructing a shotcrete crib wall with plantation work is
in progress to control the erosion of the hill face.
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Sr. No 4

Chainage 20+200

Place GSS Sataun School

Comment No unauthorized dumping has been done in this location. Dumping is done with the
permission of the gram panchayat and local administration. Gabion wall protection

work is being provided along with a coco fiber erosion control blanket and plantation.
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Sr. No 5
Chainage 20+700
Place Mozi Chillo
Comment This is not a dumping zone. The slide has occurred during the flash floods. The slid

material has been removed. To control the further slide, the hill slope has been
protected with erosion control measures like benching, breast wall, and interlink chain
mesh. The plantation work is in progress in this location.

fLathude-30.562795

jupdignud - 77.647977
ion 75307 m
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Sr. No 6
Chainage 21+300
Place Chillon
Comment The muck disposal at this location is being done with the permission of the concerned

department. Further, this muck disposal site has already been provided with benching
on top, and gabion wall protection work. The work for the jute erosion control blanket
along with the plantation is in progress at this location.
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No/FCA Nh/707/Vol./_IS50___/ CH »fjj,’f'l: 23+059

H.P. Forest Department

Dated Sri Renuka ji the _QMI

To: The Project Manager,

ABCI Infrastructures Pvt. Ltd.

Nh 707 Paonta Sahib, District Sirmour HP.
Subject:  Voluntary site -stabilization work at cutting or slide prone sites in
Sataun village Forest Division Regarding.

Sir, Please refer to your office letter No. PSH/ABCI/NH707/ GL/2021-
2022/110 dated 28.06.2021 on the subject cited above. - oo o
2. In this regard, intimidated that as reported through joint inspection of

Range Forest officer, Shillai as well as as representative of your company following

C sites has been selected, which has given as under:-
Q Sr. |Name of | Name of | (GPS) Proposed treatment of the site .
No. | block/Beat | Forest Coordinates
1. |Sataun/ RF N-30°3%54" 1.  Protection work for slope |’
Sataun Sataun, | E-77°38'55" stabilisation towards uphill side as
c-3 well as down side e
i ' 2.Gabin Walls of leanth approx..éo :
mtr, 3
vat 3. Felling of arca with soil. “
2 | Sataun/ RF N-30'3425" | 1. Protection work for slope
Sataun Sataun | E-77°39'11" stabilisation towards uphill side as
c-4 well as down side 3
= 2.Gabin Walls of leanth approx. 40
. mtr. !
== 3. Felling of area with soil.
C It is also informed that the following condition must be kept in view while
/'_( taking up above work.
/ a) Above will be done voluntarily by you for the purpose of forest

! conservation. : Lt W
b) No. Oownership of possession of your company and other agency will be.
considered during and after complication of work.

'¢) The site and work will be subject to jurisdiction ol this- Forest bivision e ; |

well as Indian Forest Act as well as Forest Conservation Act. :
d) ABCI Infrastructures Pvt. Ltd. will not deviate from the drawing and dimensions
given in the proposal. Violation of conditions will be viewed seriusly and action will
be taken as per norms/rules, o

' Divisional Forest Officer, |«

Rénuka Ji Forest Division, i i |
Jy s oo -
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Sr. No 7

Chainage 22+250

Place Chillon-2

Comment This is not a dumping zone. The Crusher was installed at this location with the

permission of the concerned department.

IA H.P.STATE POLLUTION CONTROL BOARD
HIM PARIVESH, PHASE-IIL NEW SHIMLA-171009
-
HPSPCHB Ne © Date: 040872023
Industry Registration ID: IP1093613 Appieation No: 5954860

Te,
ABCH Infrastructmres Pyt Lad.

KA, No.282-43, Near Dental College, Kunja Matraliyan, Paosts Sakib, Dhe. Siomour HP

Paonta Sakib
Slrmanr
173028

Subject: Renewal of “Convent to Operate’ ws 2526 of Water (Prevention & Control of Pollution) Act, 1974 and

ws 21 of Alr (Prevention & Central of Pollution) Act, 1981,

With reference 1o your application for obtanmg Renewal of ‘Comsent 10 e’ u's 25726 of Water

{Prevestion & Coatol of P,

) Act, 1974 and wy 21 of Alr (Prevention & Control of Pollution) Act, 1951,

you ¢ hereby, suthonzad 10 operate s isduatrial it subject to the Terns and Condilsons s tentiooed in

this Comsent Jetter

1 Particulars of Consent to Operate under the Water Act, 1974 and Alr Act, 1981 granted to the Indmury

[ Consent Ne. CTOBOTHRENEWRO 20243954560 |

| Coasent vulid frem: 01042023 |

| Comvent valld wpto: 31042034

! Certificate Type : RENEW

| Previous CTE/CTO No. & Valiity : A
2 Particulars of the Industry

| Name & Desiguation of fhe Applicant ABCE Infrastractures Pt Lid. (Project |

{ Marager Robit Verma)

| AMdress of Industrial premives ABCH Infrasrwetures g L,

KA. No.282-83, Near Densal Collegr,
Ky Morrodivan, Paomia Saluh, Disre
Stemsinsr HP,

Poowta Sohib. Sirmanr-1 73025

| Capital Investment of the Indasiry 336 88 lakhy |
| Categury of Industry Oringe ‘
| Type of Indostry 2064-Stome ernshers

| Scale of the Industry Swal!

e'oumnmm Sarmcus

| Capacity Crushed Sumi Stove- 60000 M T /Tear on |

N# 707, withm RD No 22+ 30 10 RD No
22+ 250 Movenwohal ~Chifon. Tehst)
Kawrnoo, Divet. Sirmour, (H P 4 ol \
Revudy Mix Concrete (RMC) - 14400

COubic Meter Year in Vilioge Rajfban. NH
707, Poonnn Sokb |

e

Raw Materials (Name with quantity per day)

Tihes i compeer
To

g aded IoCETen
verty e soumend ploase sown e OR Cooe

o

Pagetof
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Raw Materials Quantiry Unit
Sand Stone Bajri for Crusher | 60000 M.T.Year
Cement for RMC 480 M. T./Month
Agregate 1200 M. T.Month
Sand for RMC 900 M.T./Month
Admixture 60 K.L/Month
Products (Name with quantity per day)
Name of Unit Quantity Intermediate Principal Use
Products Product
Ready Mix Cubic 14400 Nil For Road
Concrete (RMC) | Meter/Year Construction
Crushed Sand M.T.Year 60000 Ni For Road
Stone Construction
Details of the EMuent Treatment Plant
Type of Effluent Capacity Quantity
Septic Tank 10 KLD 1 KLD
Mode of Disposal
Description Quantity(in KLD) Method of Treatment | Method of Disposal
Domestic 1 Soak Pit/Septic Tank | Soak PIU/Septic Tank
Quantity of fuel required (In TPD) and capacity of bollers/ Furnace/Thermo heater etc.
Type No.of Capacity Type of Type of Fuel | Fuel
Boiler/"Heater Boller/'Heater consumption
/Evaporator/l s/Evaporators rate in
ncinerator/D /ncinerator/D MT/hour or
G Set/Other GSets/Others KL/Mour or
M3 /hour
DG Sets 1 125 KVA Covered DG | Diesel 14 LTR/HR
Others Moblle Stone | 710 L Diesel HSD 45LPH
Crusher Operated
mobile
crusher
Type of Air Pollution Control Devices installed
Equipment Type | Equipment Name | Date/proposed EfMiclency(%vredu | Final
date of ction) concentration of
installation pollution being
emitted
Covered Plant Others Wed Jan 25 85 % Fugative
and Machinery 00:04:00 IST Emission PM10<
2023 80.5 g/m3
ACOUSTIC DG Sets Sun Jan 29 95 % PM<0.12g/KW-
ENCLOSER, 00:03:00 IST hr
MUFFLER, 2023
EXHAUST FAN
“Thés s computer genevaled do { from HPOCMMS® Page 2ol 7
To verty ttys document plogse scan the QR Code
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Saurces of emissions and type of pollutants

Name and location of | Rate of emission in Concentration of Helght of
the process vessel to Kg/hy pollution like SO 2, Vent/outlet/stack from
which the stack/ vent NOX,H2S,CLHCI | ground level in meters
Is attached elc. in mg/NM 3
NO Stack Fugative Emission Fugative Emlission NIL

PMI10< 80.5 g/m3 PM10< 80.5 g/m3

Approved By
Astt Env. Engineer
( H. P, State Pollution Control Board)

Endst, No.: 7000 I =

Copy To:-
The Member Secretary, HPSPCB Shimnla for inforuation please

PAWAN Serua et

FNAAN ARV A
SHARMA (5305
Er. Pawan Sharma
Astt. Env. Engineer
For & on behalf of
( H. P. State Pollution Control Board)

Ths s ov genorated document from HPOCMMS® Pogeldof 7
To vorffy this gocumt ploase scav the QR Code
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Al

"

1

i)

1i1)

a)
b)

TERMS AND CONDITIONS

SPECIFIC CONDITIONS

This ‘Renewal of Consent to Operate” is only for the purpose and under the provision of
Water Act, 1974 and Air Act, 1981 as the case may be, and will not construed as substitute for
mandatory clearances required for the project under any other law/regulation/direction/order
and the applicant shall obtain any such mandatory clearance before taking any steps to
establish industry/ industrial plant, operation or process or any treatment and disposal system
or an extension or addition thereto.

Nothing in this Consent shall be deemed to neither preclude the institution of any legal action
nor relieve the applicant from any responsibilities, liabilities or penalties to which the
applicant is or may be subjected to under this or any other Act.

The unit shall apply for further renewal/extension in the validity of the Consent, before the
expiry of this ‘Renewal of Consent to Operate’.

1) The unit shall ensure compliance of Waste Management Rules 1e. Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016/ Plastic
Waste Management Rules, 2016/ E-Waste (Management) Rules, 2016/Construction
& Demolition Waste Management Rules, 2016 and Manufacture, Storage & Import
of Hazardous Chemical Rules, 1989 and provisions made thereunder, as amended
from time to time, without any adverse effect on the environment, in any manner
(As Applicable).

i) The unit shall made provisions for the compliance Solid Waste Management Rules,
2016 and provisions made thereunder and unit shall also not practice buming
activity of solid waste/waste generated from fuel within/outside premises, to avoid
public nuisance.

This ‘Renewal of Consent to Operate” is for:-

The emissions from all sources conforming to the norms as prescribed in Schedule-I of
Environment (Protection) Rules, 1986 as amended from time to time.

Noise and Ambient Air Quality shall be mamntained within Ambient Air Quality
Standards for noise as specified in Schedule-1IT of Environment (Protection) Rules, 1986
and Noise Pollution (Regulation and Control) Rules, 2000, as amended from time to time,

The effluent (Domestic/Industnal) shall conform to the limits as prescribed in Schedule-1
or Schedule-V1 or Industry specific standards of Environment (Protection) Rules, 1986 as
amended from time to time.

Sewage and sullage generated from the unit to be disposed-off in a properly designed
septic tank system/Sewage Treatment Plant/ Public Sewer System (as applicable).

The unit shall ensure regular operation and mamtenance of Pollunon Control Devices 1o
achieve the norns as prescribed in Environment (Protection) Act, 1986 and the achievement
of the adequacy and efficiency of the effluent treatment plant/pollution control devices/re-
circulation system installed shall be the entire responsibility of the unit.

The unit shall ensure regular operation and maintenance of separate energy meter/flow meter
for nunning pollution control devices and shall also maintain record with respect to operation
of air pollution control device/effluent treatment plant, so as to the satisfy the Board regarding
the regular operation of air pollution control device/effluent treatment plant and shall maintain
log book for the monthly reading / record.

CONDITIONS UNDER WATER (PREVENTION & CONTROL OF POLLUTION)
ACT, 1974,

The unit shall maintain the record regarding the daily water consumption as per flow
meter installed.

The unit shall ensure that termunal manhole(s) at the end of each collection system and a
manhole upstream of final outlet (s) out of the premises of the industry for measurement
of flow and for taking samples.

Thssc d do from HPOCMMS® Pagedol 7

To verty this document pase scan the QR Code
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Sr. No 8

Chainage 22+450

Place Chillon-3

Comment Pertains to the mining department.

Sr. No 9

Chainage 23+100

Place Hewana

Comment The muck disposed at this location is being done with permission of the concerned
department. Further, Benching, coco fiber erosion blanket, plantation and gabion
works have been provided to control the erosion.

L B W\Bﬁ o
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H.P. Forest Department

Dated Sri Renuka ji the DTNy

To: The Project Manager,

ABCI Infrastructures Pvt. Ltd.

Nh 707 Paonta Sahib, District Sirmour HP.
Subject:  Voluntary site -stabilization work at cutting or slide prone sites in
Sataun village Forest Division Regarding.

Sir, Please refer to your office letter No. PSH/ABCI/NH707/ GL/2021-
2022/110 dated 28.06.2021 on the subject cited above. .
2. In this regard, intimidated that as reported through joint inspection of

Range Forest officer, Shillai as well as as representative of your company following

C sites has been selected, which has given as under:-
Q Sr. |Name of | Name of | (GPS) Proposed treatment of the site .
No. | block/Beat | Forest Coordinates
1. |Sataun/ RF N-30°3354" 1. Protection work for slope |’
Sataun Sataun, | E-77°38'55" stabilisation towards uphill side as
c-3 well as down side R
- ; 2.Gabin Walls of leanth approx..6o 4
mtr, '
L. 3. Felling of area with soil. ’
2 | Sataun/ RF N-30'34'25" 1. Protection work for slope
Sataun Sataun | E-77°39'11" stabilisation towards uphill side as
c-4 well as down side .
=2 2.Gabin Walls of leanth apptox. 40
: mtr. '
- 3. Felling of area with soil.
C Itis also informed that the Tollowing condition must be kept in view while
_( taking up above work.
/ a) Above will be done voluntarily by you for the purpose of forest
conservation. } ? >

b) No. Ownership of pooseseion of your company and other agency will be.
considered during and after complication of work. ket

) The site and work will be subject to jurisdiction of sthis-Forest Division as’ s~ |
well as Indian Forest Act as well as Forest Conservation Act. LR v,

4) ABCI Infrastructures Pvt. Ltd. will not doviate from the drawing and dimensions
given in the proposal. Violation of conditions will be vieweﬁ;lmy and achioRl Gt

be taken as per norms/rules,

2

“ 50
':z" S
y k4
-

*

No/FCA Nh/707/Vol./_IS50 1 CH —»fﬁ_ﬁ;’:‘i‘-‘ 23+050

A I S T N
A PR\ 8
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Sr. No 10
Chainage 23+600
Place Baskudi near Hewna
Comment It is not a dumping zone. Rock debris slid during the rainy season and transported to
the valley side during the rainy season. Further, interlink chain mesh has been
envisage.d ithis location which is being provided.
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Sr. No 11
Chainage 24+100
Place Hewna Kali Mandir
Comment It is not a dumping zone. Rock debris slid during the rainy season and transported to
the valley side during the flood. Further, interlink chain mesh has been envisaged at
this location which is being provided.

Sr.No

Chainage 24+900

Place Hewana village

Comment No dumping has been done in this location. All precautions are taken during

construction like sprinkling of water to suppress the dust, hill cutting material is being
dumped at the nearest dumping site. The hillside is protected with breast wall and
gabion wall. Hydro seeding and interlink chain meshwork are in progress to control the
erosion in this location.
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Sr.No 13
Chainage 25+300
Place Ahead Hewana village
Comment No dumping has been done in sukhnal khad. But we have provided gabion protection
wall.
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Sr.No 14
Chainage 26+250
Place Hewana Khala
Comment The above-said location is not part of any of the dumping site or used for muck

disposal. In this regard we would like to apprise you that damage occurred several time
during the monsoon period at this location and the traffic movement was also stopped
which was communicated accordingly; however we have provided the protection

measure to avoid the spreading of muck.
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Sr.No 15
Chainage 27+300
Place Kali Dhang
Comment This is not dumping zone and no dumping has been done in this location. This is a

landslide area that occurred on 30" July 2021. This area contains discontinuities along
the road and dipping into the valley side. A slip surface has been formed in the crown
portion of the slide with a scarp due to the movement of the mass. Cavities have been
formed at the toe of the valley due to the mining of limestone. Therefore, during rains
overburden mass in the crown portion slid. The video during the slide is attached.
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 In

Landslide
video_27+350.mp4
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Sr.No 16
Chainage 30+300
Place Khajiyar
Comment There is no coal plant at this location. This is authorized dumping with permission of
the concerned department. The Dumping site was closed prior and suitable protection
works i.e. Gabion Structure have been provided to retain the filled material.

3k .2n!' ™
-03-2024 12:36,
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Sr.No 17

Chainage 32+900

Place Kamrau

Comment This matter does not pertain to O. A. 127/2024.

Sr.No 18

Chainage 33+300

Place Chiyali Khala

Comment No muck has been dumped at this location. Due heavy rains during monsoon season,
the road mass along with retaining Gabion wall slid down the valley side. However,
rectification/ reconstruction of the same is under process and erosion control jute mat
with grass plantation was completed for control of erosion on hill side.
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Sr.No 19

Chainage 334900

Place Balduwa

Comment The muck disposal at these locations is being done with the permission of the

concerned landowner. Further, this muck disposal site has already been provided with
gabion wall protection work. The work for the jute erosion control blanket along with
the plantation is in progress at this location.

Latiude: 30607535 .
Longitude: 77 682755 NEAPS
Elevation: 1573.42¢7m 4
Accuracy: 5.2m

Time: 24-02-2024 17:24

Note: At km 33+950 (Baldwa)
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Sr.No 20

Chainage 35+250

Place Tilordhar

Comment This matter is not part of the 0. A. 127/2024

Sr.No 21

Chainage 36+500

Place Naali Gaad

Comment At this location, the hill height is about 50m, and available road width is narrow (of the
order of 3-4 m). During construction, water was sprinkled to suppress the dust. No
muck dumped at this location and no illegal trees cutting has been done at this
location.

Sr.No 22

Chainage 39+000

Place Kaffota

Comment This mater is not a part of O. A. 127/ 2024.
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(colly.)

Comments on Objections made by Applicant in the presence of Additional District Magistrate

Sr. No 23

Chainage 41+000 to 41+100

Place Kali Khan

Grievances raised by the Throwing muck randomly in slope of the hill, due to which debris has been

applicant accumulated in the lower parts of the mountains and there is a possibility of tragedy
in the rainy season for resident of the villager living in lower part of the hill.

Comment Owing to the available narrow width of the carriageway and continuous slide

resulting in subsequent road closure, the debris from the hillside slid down the slope
on the valley side. However, no dumping on the valley side has been done by the
Contractor. The road was closed on 29.05.2022, 09.07.2023 and 17.03.2024 due to a
slide at this location. The same information was communicated to the District
Disaster Management Authority (DDMA).
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WORK -Wise detail of road damaged due to Rain fall/ Snowfall
Machinery deployed
o Name of Loty daibo Ameopnt
Cirele / Name of Road Blocked on Opened on of dama, required for
No. i ofopen | TYPC | JCB | Grader | Loader Tippers i Remasiie
in lacs
1 2 3 4 5 6 7 8 9 10 11 12 13 14
MoRTH PIU Office, Paonta Sahib
Paonta Sahib-Hewna
Section (km.0.000 to N . o =
1 km.25.000) of NH-707 Ll il Nil il nil Nil nil Nil Nil
PKG-I
Road open for light
¥ Road collapsed due 3
Hewna - Ashyari | 30.07.2021 at 08:00 am Zé'e‘:';'z‘f: "Bg;‘:g:;:;’ to heavy Landslide | il il il il Nil vehicles and
5 section (km.25.000 to romy atKm27+300 Emergency services
km.50.000) of NH-707 only
PKG-II
29.05.2022 at 10:30 pm | 29.05.2022 at 11:00 pm La"f:f:ozt kn il Nil Nil 1 Nil Road Open
MoRTH PIU
Office, Paonta | Ashyari - Shri Kyari
s Sahib section (km.50.000 to i . _
111.75.000] of NH-707, Nil Nil Nil Nil Nil Nil Nil Nil Nil
KG-III
shri Kyari - Gumma
4 section (Km 75.000 to o ” 5 " " 4
Kim 94.900) of NE- il Nil Nil il il Nil nil Nil nil
707 PKG-IV
Gumma - Fediz
& section (Km 94.900 to . ; t 2 ’
Km 103.550) of NH- Nit Nil Nil Nil Nil Nil Nil Nil Nil
707 PKG-V
o - 4 St allF Socwtsl
l- WORK-wive Setail of rasd dsmaged dus to Ratn T
Uagiy date T of " Remaric
e Mo, | wame of Cacie/Dranon M of Raasd Biockrd on Opencd on o Ypu o Sumge X8 | Geacer | Linder | Excavater | Rotier
1)
L 1 | 3 [l 5 0 7 -1 ¥ [ (1 2
=~ Waro ATEM, PIU-Pacnta Sahib:
o v Lose
09.07.2023 ¢ ¢ " ficad cellggned M Km| o il Ma i \ o ‘ LT} Fuad c!
10,50 P 5 154250 0 15+600 B
ovoramsm | 0807200 s - Landisde 3t Km 3 "y - 2 —- l 1 - foad open
02:30 PM £3:00 PM 71550 10 21650
o o7 0xiat | ©9.07.2023 ¢ - landuiice et Km i o " 3 ! - 4 il Road epen
05:00 PM 0700 Fi 134640 to 23+ 700
09.07.2023 a¢ | ©€9.07 2023t - Landstige at K i - o 1 wa : W Road open
1100 AM 1155 AN 194020 tn 194200
| Facria SNl Hewna 09,07 3013 at | ©F.07.2023at " andulide at KM 1 il W 2 ey 2 ol Road open
wetien (0 000 to 01,00 "M 0200 PM 20090 to 10-120 =
¥ 25,0000} of 707
| e 09,07 20272t | ©9.07 3003 m8 oo Lanckitide at Km : i wi 1 "l 2 Nl Roed cpm
0% 00 AN 10:00 AN 200700 Lo 204720
0907 223 8¢ | CR.07.2023 80 1l landslioe at km 1 Wil i p il b1 N FRoad open
10:30 AN 11:00 AM 20340 to 200400
9072023 at | O9.07.2003 at - Lanchlide at Kkm : Wl N ¥ Nl 5 il Foad agen
10:00 AM 11:00 P 1408015 16+00
- Road open for bght
01.10.2027 at Road callspsed due to = - vehictes and
16 002002 ot Os 00 AM -~ simiirg A kem 152300 W il Nil nd L) eemerpency wrvicn)
04 00 AW (Temporary o i 15520 only
Drepriton)
| | 09.07 2021 a8 | 0907 2073 at - larditide at m 2 Wil o 1 Ty ] il Road open
oA orooem 08,30 P 41100 16 41+250
w, 05.07. 2073 at | 09.07.2023 at ” andalide at Km 2 ) il 1 Nil H L \ Rt opEny \
o7.00 P 08:00 P® 42100 v 47-300
rewna-Astyan section | 09.07.202) at & e landslide at Km ™ it il it il i L] \ Road dawe \
‘ (2500010 0.0 af | 00 Pm s 264200 to Km 26+800
W 7O (PR
‘ Yon.0r 2020 at | 10.07.2023 a s tarabilide at Kem @ 1 Wit ) ™ " A £asd open
02.40 PM 07:.00 aM 44+200 to 44+400
Road open for bght
LR N Road collapied dus LD - = webischey and
30.07.2021 at 0300 A i heavy Lindilide at km w L) il i [}
04:00 Al (Temporary 27300 o only
Diveryion)
— M/o RT&H
20.07,.202) &t 10.07. 2027 at it andulide at Km 1 it Wi 3 il 5 Nib Road open
0830 Fa 03,00 AM 55000
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yiNUTES OF THE MEETING REGARDING OA NO. 127/2024 TITLED AS Naathu Ran

% y/s Ministry of Road Transport & Highways & OTHERS HELD ON 01-07-2024 A
11:00 AM UNDER THE CHAIRMANSHIP OF Worthy Deputy Commissioner Distric
________\y_w‘-——:—__

Sirmour at Nahan.

A meeting was held on 01-07-2024 at 11:00 AM under the chairmanshiﬁ of the Deputy
Commissioner, District Sirmour at Nahan, _regarc[g OA No. 127/2024 titled as Naathu .Ram V/:
Ministry of Road Transport & Highways & Ors . The following were present in the meeting:-

; Sh. LR. Verma, HAS, ADM, District Sirmaur at Nahan. £

Sh. Abhishek Mittal, P.0-DRDA, District Sirmaur.
Sh. Parminder Singh, Divisional Forest Officer, Sri Renukaji Division, District Sirmaur.

‘Sh. Atul Parmar, RO, HPPCB, Paonta Sahib, District Sirmaur.
Sh. Kulbhusen Sharma, District Mining Officer, District Sirmaur at Nahan.

2,

<
4,
5.

AU the outset, the chairman welcomed all the officers and officials present in the

meeting and outlined the context of the meeting. After detailed deliberation the following direction
were issued to the fallowing officers, ~~ <> -~

PO-DRDA
The chairman issued directions tolthe Pro_ject Officer, District Rural

Development
\‘v“!\‘-" Aoy BARSY S >N 2y
Agency to identify the local damages in their respective Block/

panchayat i.e any ‘damage caused to
Gaushala, Bawadi, Kuhal etc, due to construction of NH 707 and if any relief/funds had been provided
to restore these damages, the detailed report of such cases be supplied to the undersigned.

DFO, Renuka JI.

The chairman issued directions to the Divisional forest officer, Sri Renuka Ji, District
Sirmaur that cross verification of numbers of trees permitted for felling

forest land and number of trees felled by the contractors during constructi

District Revenue Officer, District Sirmaur.

ﬂ{,’ Tn'e chalrrfwn Issued directions to the District Revenue Officer, District Sirmaur to
7 provide the

/Q'

707 during rainy season

ng

Jal Shakti
'@% 2 y The Chairman issued directions to the

b/ . the damages caused to the natural sources of
schemes due to the construction of NH 707.

cerned Ex
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40

Near Gangtoli
School

Crate bw!re had been constructed by the consttruction Tk
ACra

falls dovin and stones of
t after some time crate wire
beslkie"l?:lr::?,;g of Sh. Slya Ram S/0 of Sh. Sukh Ram and kashy
wal sa/o sh, Mehar Singh village Gangtoli and many trees get
|c:tz;rr::ollshe»:i. Besides this Cracks has been ocurred in the House of Sh,

Uday Ram S/o Sh, Shobha Ram near the proposed site due to fand
slide.

41

Gangtoli-3 RD
55300

Muck debris throwing randomly In the hill slope due to which Kuhal has
been demolished below the road and cive to COHSthCl"IOI‘I of 'Breast viall
with the road there Is no provision of way for tht? grazing animals to
reach thelr pasture above the road. Due to this life of local dwellers is
belng adversely affected.

42

Gangtoli Gaad

Due to construction work of NH house of Sh. Dalip Singh S/o Mehar
Singh village Pab GP Pab Manal has fallen and Old Kuhal has been
demolished due to unauthorised dumping in the Khadd.

43

Lohrahn Bass

Throwing muck debris randomly from the road in the slope of hill due
to which muck debris accumulated above the Lohrahan Bass and

flowing towards the cultivative land of Lohrahan Bass and damaged
many trees and natural sources of villagers,

Near Tikker RD
59/200 and 59/60

45

Naya Khadd RD
60+150

Throwing muck debris randomly from the road in the slope of hill and
Mmany trees and natyra| Sources buried under the debris

RD 61 + 880

din the slope of hijjl and

Mmany trees and natyraj Sources burled under the debris

47

near Bandl|

48

Bandli village

village Bandli ang many trees natural sources
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shimal Dhar RD
43440

Unauthorised Dumping at Shimaldhar due to which natural resources
and trees has been demolished.

Barana near

There is no Breast wall has been constructed by the construction
Shimaldhar

authority alongwith the road due to which cultivative land of farmer
has slide downward with the trees.

Due Yo construction of NH upper part of road has slide downward
Sukhera near
Borar alongwith the Wrees and muck accumulated below the road due to
which daily life of local dwellers is being adversely affected.

Unauthorised dumping site has been created between the khad and
Borar Khala  |muck has been flowing with running water and old crematorium has
been demolished due to muck
. Malan near  |Muck debris throwing in the hill slope due to which cultivative land and
charew many trees has been demolished.
Unauthorised dumping site has been created between the khadd and
muck debris blocked the slab culvert, so there is no way to drain the
33 Chadeu rainy water and muck debris overflow the crate wire and flowing
towards the cultivative land of village charew and whole village is in
danger.
Due to construction work of NH GMS Ranibaag is collapsing and
34 Ranibaag dumping site has been created between Khadd and muck debris
flowing towards the cultivative land of village Ranibaag.
Permanent Natural source of ground water has been blocked by the
3 contractor beslde the road which caused the water shortage to the local
33 Chiswad Brigge, dwellers and Muck debris throwing randomly in the khadd due to which
many trees and kuhal has been demolished
Throwing muck debris from the road in the slope of hill and muck d
36 Nea; ;T;g; " accumulated in the Neda Khadd and flowing with the water, due tt:' A
which daily life of local dwellers is being adversely affected.
_ Throwing muck debrls randomly from the road in the slope of hill and
37 Zero Point of
Millah Road

muck debris accumulated In the Neda Khadd and flowing with the
water, due to which daily life of local dwellers is
affected,

\ = \ Ashyan Pool RD

being adversely
524800 \Unaut.horlsed dumping

39 Gangloli

There is no proper breast wall has been
authority with the road due to which ¢

S/o Sh. Paltl Ram resident of village G

constructed by the construction
alongwith with the trees,

ultivative fleld of Sh, Deepa Ram
angtoli has slide downward

Gl
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18

Chiyali Khala

Due to Throwing muck in Chiyali Khadd field of farmers get destroyed
and Natural sources has been demolished

19

Balduwa

unauthorised dumping

20

Tilordhar

C/O of Retaining wall with road and renovation of old path which was
destroyed due to construction work of NH

21

Naali Gaad

Throwing muck on Private Land and illegal cutting of Trees.

22

Kaffota

C/o Rain Shelter and community toilet at Kaffota Bus Stand.

\l3l9~‘

23\/

Kali Khan

Throwing muck randomly in slope of the hill, due to which debris ha'\s
been accumulated in the lower parts of the mountains and there is a
passibllity of tragedy in the rainy season for resident of the villager
living in lower part of the hill.

24

Jaind Dhar Curve

Throwing muck randomly in the slope of the hill due to which debris has
beem accumulated in the lower parts of the mountains and the life of
people living in the lower part of hill is in danger.

Near Shilla

There is no retaining wall has been constructed by the construction
authority with the road due to which Private Land of Sh. Ranijit S/o Sh.
Khatri Ram village Shilla has slide downward with the trees and muck
accumulated In front of house of Sh, Ranjit Singh and there is need to
bullt a slab culvert for drainage of rainy water.

26

Shilla

I

breast wall and Danga, so foundatio
weak and cultivative land of many fa
downward and Patwar Khana/Ayurv
house of Sh. Om parkash S/o Jagat
Singh, Kaplil s/o Khatri Ram is in da
in whole village and many water so
and there Is a possibility of huge la
construction authoriy have no add
village.

n of the village Shilla has became
rmers along with trees has slide
edic Dispensory, GPS, Shilla and
Singh, Shupa Ram S/o Pritam
ngers and crack has been ouccured
urces has been buried under muck
nd slide in the rainy season and
itional action plan to protect the

27

Zero Point

Muck has been throwing randomly by
the road and muck has been accumula
Ranjit Singh S/o Khatri Ram, Dalip Sin
Village Shilla, due to which no agricult
farmer In thelr flield and the water sources and tas

cultivative land has been burled under et ol

the muck debris and no
compensastion Is ;
= tbz.:lty. belng pald to the land owner by the constiuction

the construction authority below
ted in the cultivative land of Sh.
gh S/o Shupa Ram Resident of

ure activity Is being done by the




9
Gre\ﬁgnces ralsed by applicant

cirmauri Tal \thir;ljge should be constructed instead of Slab Culvert at Sirmaurl

Kachi Dhang \Unauthorised Muck Debrls Sites at Kachi Dhang

Near Giri Pool \Dumplng and illegal cutting over the road without FCA clearance Near

Giri pool Sataun

GSS Sataun  |Unauthorised Dumping at GSS Sataun and throughing muck debris in
School private land from the road

\ Mozi Chillon \unauthorised Dumping

6 \ Chilldn \unauthorised Muck Debris Sites

7 \ Chillon-2 - \unauthorised Dumping and crusher zone

Dumping has been created between the Khadd at cl'!illon for proposed
Chillon-3 Mining Check Post and there is no way to drain the rainy water and
many trees has been demolished due to dumping.

\ Hewana \Unauthorised Dumping

Backudi near | Throughing muck on Kakwari khadd and demolition of natural sources
L Hewna due to which dalily life of local dwellers is being adversely affected.

Wil Throughing muck on Kakwari khadd and demolition of natural sources
11 |Hewana Kali Madir| ;.o 45 which daily life of local dwellers is being adversely affected.

Due to Construction/Dumping wo - A
Y & \ Hovara e o /Dumping work of NH Village Bidpa and Morar is in

danger and agriculture is being adversely affected

|

Ahead Hewana )

13 _ village Throughing muck on Sukhnal khad and demolition of Natural sources
Throughing muck on Hewana Khadd due to which daily li

M Hewana Khala dwellers Is being adversely affected. s e

15 Kali Dhang unauthorised Dumping

16 Khajiyar  |Dumping In private land and Pollution of Coal Plant
Compensaslon Is to

17 oo be pald for Private land holder by the Construction

authorlty and C/O retal
<2y ning wall to protect the field of farmers at

ko]

e SR



Endst No. DC-DEV-(OA No. 127/2024)- 3029

Copy is forwarded for information and necessary action to :-
18

&
3.

VWoeNOU A

i k management plans for all thgeee'u
. mber representing CPCB sh@B%he muc _ : .
z:'etl'le highl::uay which was provided by MoRTH and submit that muck dumping

being done beyond the designated sites.

» The chairman issued following direction to the member of meeting.’

1. The Chairman issued direction to the concerned Executive Engineer (JSV)' to identil
the damages to the natural sources of drinking water by filling of debris an.d an
damage to their schemes and any other violation reported due to construction c
National Highway 707.

2. The Chairman issued direction to the concerned SDMs to verify the muc
management plan and seek point wise details comments on the 55 grievances raise
by the applicant at various section of NH 707 during the course of inspection.

3. The chairman issued direction to Block Development Officer to identify the loca
damages in their respective panchayat due to construction of NH 707.

4. The chairman Directed DDMA, District Sirmaur to provide the day wise details of the
landslides and closing of NH 707 to the undersigned, which was reported by the
MORTH to the District Administration.

5. The chairman issued further direction to the members present in the meeting that a
detailed report should be prepared by all the officers with regard to the violation of
law observed and reported during the construction of NH 707 in their jurisdiction and

submit to the undersigned on or before 20 days so that a combined joint inspection
report could be submitted before the Hon'ble NGT with in stipulated time.

The meeting ended with a vote of thanks to and from the chaijr.

. istrict Magist rate
District Sirmaur at Nah

an (HP5
Dated:-20 / 04 /2024

The Sub Divisional Officer,(C),Paonta Sahib, Kaffota, Shillai, District Sirmaur

Sh. Narender Sharma, Scientist ‘F’ Central Pollution Control Board (CPCB).

Sh. Anup Kumar Das, Sclentist B, Ministry of Environment, Forest and Climate Change
(MoEF &CC).

The Executive Engineer, JSV, Paonta Sahib, Shillai, District Sirmaur.

The Divisional Forest officer, Sri Renuka Ji & Paonta Sahib, District Sirmaur.,
The District Mining Officer, District Sirmaur at Nahan.

The Reglonal Officer, PCB, Paonta Sahib, District Sirmaur.

The Block Development Officer, Paonta Sahib, Tilordhar, Shillai, District Sirmaur,
Incharge, DDMA, District Sirmaur at Nahan.
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l WTES OF THE MEETING REGARDING OA NO. 127/2024 TITLED AS Naathu Ram
! .ﬂ;ﬁiﬂk’lﬂ—gf Road Transport & Highways & OTHERS HELD ON 07-06-2024 AT

.

14;30 PM UNDER THE CHAIRMANSHIP OF Additional District Magistrate, District
sirmour at Nahan.

2

N ‘ A meeting was held on 07-06-2024 at 11:30 PM under the chairmanship of the
Additional District Magistrate, District Sirmour at Nahan, regarding OA No. 127/2024 titled as Naathu

| Ram V/s Ministry of Road Transport & Highways & Ors . The following were present in the meeting:-

Sh. Gunjeet Cheema, Sub Divisional Officer (C), Paonta Sahib, District Sirmaur.
Sh. Rajesh Verma, Sub Divisional Officer (C), Kaffota, District Sirmaur.
Sh. Narender Sharma, Scientist ‘F’ Central Pollution Control Board (CPCB). ,
Sh. Anup Kumer Das, Scientist B, Ministry of Environment, Forest and Climate Change
(MoEF &CC) -
Sh. Pradeep Chauhan, Executive Engineer, JSV Division, Shillai, District Sirmaur.
Sh. Parminder Singh, Divisional Forest Officer, Sri Renukaji Division, District Sirmaur.
Sh. Atul Parmar, RO, HPPCB, Paonta Sahib, District Sirmaur.
Sh. Kulbhusen Sharma, District Mining Officer, District Sirmaur at Nahan.
. Sh. Anuj Kumar, Range Forest Officer, Renuka Ji, District Sirmaur (HP).
10.  Sh. Ajay Sood, Block Development Officer, Shillai, District Sirmaur.
11.  Sh. Karam Singh, Block Development Officer, Paonta Sahib, District Sirmaur.
12.  Sh. Bhag Singh, Block Development Officer, Tilordhar, District Sirmaur.
13.  Sh. Mohan Singh Chauhan, Range Forest Officer, Paonta Sahib, District Sirmaur.
14.  Sh. Shyam Singh Pundir, Assistant Engineer, JSV, Paonta Sahib, District Sirmaur.

= W N

oo~y

At the outset, the chairman welcomed all the officers and officials present in the

/G;Ets’ Tﬁ%ﬂﬁnEd {he context of the meeting. After detailed deliberation the following points were

ﬁ:‘ g \-\‘e chairman apprised about the grievances raised by the applicant at the various

| ( {oaryNo. & on. of National Highway 707 during the inspection and discussed the point with
5 cx'._\ , | tpmembers of the meetings.

Al pate le/ﬁ ecutive Engineer, JSV, Shillai and Paonta Sahib apprised that during the

construction work of NH 707 many water sources was buried under the muck debris
and many schemes of JSV were damaged due to dumping sites and no action has

2
7]

A been taken by the constructioning authority for th i
'F//M d schemes. 2 e restoration of these damaged
Further RO-PCB, Paonta Sahib apprised the chairman that proper protecti
ion

v}v" 3
Q\T‘ -  measures have not been adopted by the companies whi
i e ile carrying out :
0\ " oA werk of NH 707 and thus muck debris of dumping sites slides ingto thecc:;ti:;tﬁmn
ure

land of the farmers which resulted in damage of crop & agriculture land of
nd of the

farmers. No action is being taken by the compani
. panies co

W/% 20 agriculture land of the affected farmers. ncermed to restore the loss to

5/5 » The concerned S_ub Divisional Officer, (C) apprised the chairman th
a? approved dumpm.g. sites the road contractor in order t n that besides the
transportation hadl illegally created many of unauthorized dy O save the cost of
being done with the consent/agreement of the concerned Ian:jn I(:-_:,ing and dumping is

wner,

sites hzve been designated therefore no mu Si :
ck d nce s
the des.gnated sites. umping can be undertaken bF;iClﬁc
ond
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Sr. No 55

Chainage 81+200

Place Rewund Khadd

Grievances raised by the | Supply of water from NH to H/o Anil Kumar S/o Nain Singh, Inder Singh S$/o Amar Singh
applicant Blocked due to dumping.

Comment The water supply is not damaged due to dumping. The supply was ensured by providing

pipes to the concerned; however, the same was damaged in the rains and needs routine
repairs which are being ensured by the contractor.
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Sr. No 54

Chainage 78+350

Grievances raised by the | Muck accumulated between the slab culvert, so there is no way to drain the rainy water

applicant
Place Drabil Way site Amenities
Comment The muck has not been accumulated; rather a catch pit has been constructed on both sides

which is connected through hume pipes for channelization of water to valley side.
Photographs of the same are attached.




905 2865

Sr.No 53

Chainage 75+100

Place RD 75+100

Grievances raised by the | Throwing muck debris randomly from the road between the khad due to which natural
applicant sources of water buried under the debris and debris flowing with the rainly water.
Comment It is not a dumping zone. Muck is accumulated by erosion of the valley during extreme

adverse weather condition of rainfall. The road was closed on 22.08.2022, due to a slide at
this location. The information of the same was communicated to the District Disaster
Management Authority (DDMA).
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Sr. No 51
Chainage 73+720
Place Kiari

Grievances raised by the
applicant

Throwing muck debris radomly from the road in the slope of hill due to which natural
sources of water buried under the debris.

Comment

The dumping is being done with the consent/permission/agreement of the concerned
landowner. The Gabion wall has been constructed to protect this dumping site from
erosion. Further, slope protection measures shall be taken at this location.

fLatitude: 30.708484
‘Longitude: 77.684023

curacy: 6.9 m 1
: 02-21-2024 12:3 \

5r. No 52
Chainage 75+000
Place Kiari Khadd RD 75

Grievances raised by the
applicant

Throwing muck debris randomly from the road between the khad due to natural sources of
water buried under the debris and debris flowing with the rain water.

Comment

This area is affected by the flash floods and debris were transported with flood water from
the catchment beyond NH-707 and accumulated at the valley side.
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5r. No 50

Chainage 73+470

Place Near Khadd RD 734350

Grievances raised by the | Muck Debris throwing randomly between the Khadd.

applicant

Comment This area is affected by the flash floods. Cracks were developed due to gravitational forces

on the hill and debris were transported with flood water from the catchment beyond NH-
707 and accumulated at the valley side.

S e s
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Sr.No 49

Chainage 704720

Place Bhatnol

Grievances raised by the | Due to construction work of NH many trees of Cedar has been slide downward and get

applicant demolished

Comment The area pertains to the natural sliding zone as the same lies in the gravity deformation
zone. The consultation took place with the Forest Department, Himachal Pradesh for the
restoration and protection of the affected area.
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Sr.Ne a7

Chainage 68+120

Place Near Bandli

Grievances raised by the | Due to Construction work of NH cow shelter of Sh. Suresh Kumar $/o Sh. Inder Singh village
applicant Bandli slide downward and get demolished and no compensation is being paid to the

owner. Besides this throwing muck debris randomly from the road in the slope of hill and
many trees and natural sources buried under the debris

Comment The matter regarding compensation does not pertain to CA no. 127. Further, no debris/
muck have been thrown on the valley side at this locatien. Damage to hill slepe cccurred
during flash floods and cracks are formed due to gravitational forces. The breast wall had
already been completed at this location and no tree has been damaged.

5r.No 48

Chainage 68+950

Place Bandli village

Grievances raised by the | Throwing muck debris randemly frem the read in the slope of hill and there is no any

applicant action plan made by the construction authority to prevent the muck debris flow and debris
flowing slowly towards the village Bandli and many trees, natural sources buried under the
debris.

Comment The dumping is being done with the consent/permissionfagreement of the concerned
landowner. The Gabion wall has been constructed to protect this dumping site from
erosion. No tree was damaged and slope protection measures shall be taken at this
locaticn.
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Sr.No 45

Chainage 60+080 to 60+150

Place Naya Khadd RD 60+150

Grievances raised by the Throwing muck debris randomly from the road in the slope of hill many trees and natural

applicant sources buried under the debris

Comment The dumping is being done with the consent/permission/agreement of the concerned
landowner. The Gabion wall has been constructed to protect this dumping site from
erosion. No tree was damaged and slope protection measures shall be taken at this
location.

Sr.No 46

Chainage 61+880

Place RD 61+880

Grievances raised by the | Throwing muck debris randomly from the road in the slope of hill and many trees and

applicant natural sources buried under the debris

Comment The location has been stabilized with the consent/permission/agreement of the concerned

landowner by providing Gabion wall. No tree has been damaged at this location.
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Sr.No 44
Chainage 59+150 to 59+200
Place Near Tikket RD 59/200 and 59/60

Grievances raised by the
applicant

Throwing muck debris randomly from the road in the slope of hill due to which muck
debris accumulated in the private land of Sh. Chanan Singh S/o Sh. Ruldu Ram and Siya
Ram S/o Sh. Ruldu Ram village Naya therefore many trees has been damaged at the
private land and no compensation is paid to the land owner at the proposed site.

Comment

The dumping is being done with the consent/permission/agreement of the concerned
landowner. The Gabion wall has been constructed to protect this dumping site from
erosion. No tree was damaged and slope protection measures shall be taken at this
location.
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Infra Pve. Led.

FABCR
QMods

QR ‘ HES

Letter No: HES/NH-707/Pkg [11 /2022/304 Dated: 30™, 12. 2022
To,

The Team Leader,
M/s L.N. Malviya Infra Projects Pvt Ltd,
NH-707, Paonta sahib, H.P.

Subject:“Rehabilitation and upgradation to 2-lane Configuration of Ashyari-Shri Kyari
Section (km 50.000 to km 75.000) of NH-707 in the state of Himachal Pradesh under
Green National Highways Corridor projeet (GNHCP) with the loan assistance of
World Bank on EPC mode”

Reg: Letter to PD Sir for case purpose for Dumping Yards [ssue.

Ref Letter: - MoRTH PIU-P.S/A.E/2020-21/VOL.II/1700.

Respected Sir,

In reference of cited subject work, we are hereby informing your good office that we
have acquired a dumping land at Project Chainage 57+990 for dumping purposes with all legal
documentation and consents with land owners and related persons in the month of June’22.

When all legal formalities and procedures has been completed, we started the work of Gabion wall
in step-by-step methods for dumping yards’ protection and continued till the dumping finishes.

Dumping Finished in the first week of Sept’22, there was heavy rain, which was also publically
announced by the Metrological Department of Himachal Pradesh. due to the heavy rain, some debris

[rom the surrounding flowed in the land-situated valley side. We have cleared all debris.

Along with above details, photographs of the location are attached herewith for your reference and
records.

This is for your office information and perusal.

Regards,

\"‘—._;
CC:- 1. The Project Director, MORT&H, PIU, Poanta sahib. H.P.

2. The Resident Engineer , L.N Malviya infra projects Pvt.Ltd ,NH-707.Shillai , H.P.

Encl- 1. Land agreement document
2. Photographs

CIN # U45400AP2007PTC054641
# 1-89/A/13, Plot No.13. Shilpi Enclave , Gafoor Nagar.Madhapur,Hyderabad-500081.Tel.: (040) - 29569633
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L 2\ L.N. MALVIYA INFRA PROJECTS PVT. |

A\ ol

i e =5 A

o ik, ® s

\&, BHoraL &/ Office: 1 No 1722 1 Block. Adarsh Colony, Ward No & Nadripus, Paonta 58 ,

,M e e Email lumpsnh707(@ gmail com L45201DL2010P 1€ 173715

S——— CIN Na 454 st = -

Regards,

=] ﬁ,m
\

Authorized Signatory
M/s L.N. Malviya Infra Projects Pvt. Ltd.

Encl.: 1. EPC Contractor letter. _
2. Drone video of the affected area (In Pendrive)

Copy to: -

1. The Project Manager, M/s HES Infra Pvt. Ltd.
2. The C.M.D, M/s L.N. Malviya Infra Projects Pvt. Ltd. _ ]
3. The Project Coordinator, M/s L.N. Malviya Infra Projects Pvt Lt

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, llird Floor, City Center, Press Complex,

Plot No.1, M.P. Nagar zone | Bhopal
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L.N.MALVIYA INFRA PROJECTS PVT. LTD

o Bee 3
&%’ BHOPAL & Office: H No 12272 B Block, Adarsh Colony Ward N 3 Radripur, Paoafa Sahib

‘&, ‘-.‘.3\/*/ Email: Inmpsnh707@ gmail.com

CIN No. U45201DL201OPTCITITIS

Ref: LNM/MoRTH-PIU/PKG-IIl/2023-24/2046 Date: 06 02 2023
To,

The Executive Engineer & Project Director
Ministry of Road Transport & Highways,
PIU - Paonta Sahib, Himachal Pradesh

Sub.: “Rehabilitation/ Up-gradation to 2-lane/2-lane with paved shoulders/4-lane
configuration of Ashyari-Shn Kyari Section (Km 50.000 to Km 75.000) of NH-707
(Package 1ll) in the State of Himachal Pradesh under Green National Highways Comdor
Project (GNHCP) with loan assistance of World Bank on EPC mode.” In regards to
grievances of Shri Jagat Singh S/o Heera Singh.

Ref.: (i) MoRTH PIU-P.S /A E /2020-21/Vol.Il/1700 dated 03 12 2022
(i) MoRTH PIU-P S /CourtMatter/2022-23 /1730 dated 19.12.2022

Dear Sir,

Complaint by Sh. Jagat Singh S/o Hira Singh (Km 57+990) - compiaint has raised the
issue: —

a) Contractor has done unauthorized dumping- EPC Contractor has taken the
land from Sh. Jagat Singh S/o Sh. Bhoop Singh for dumping the muck
(Agreement attached with EPC Contractor letter)

b) Contractor has done the dumping in an unscientific way — Proper
Protection with the Gabion wall has been provided by the EPC Contracior
(Photographs Attached with EPC Contractor letter)

c) Debris flowed in into the land of compliant and damaged the crop of
strawberries- Due to heavy rain fall debris from the surmounding came In to the
land. EPC contractor has cleared the same by deploying machinery
(Photographs Attached with EPC Contractor letter)

d) We have conducted the videography cof the affected area; it was found that the
area has been cleaned by the EPC contractor

e) Nosign of the crop was found at location

Thnsmfgqymrmmtmﬂmmdasmmgwudbestmmmam

"

Registered Office: Plot NC.29, F/F Sector 11, Dwarkz, New Deni- 110078
Corporate Office: T-1C llira Ficer, City Center Press Compiex. Plot No 1 M P Nagar zone | Shoos
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Sr.No 42

Chainage 56+050

Place Gangtoli Gaad

Grievances raised by the Due to construction work of NH house of Sh. Dalip Singh S/o Mehar Singh village Pab GP

applicant Pab Manal has fallen and Old Kuhal has been demolished due to unauthorised dumping
in the Khadd.

Comment The House is outside ROW and the bridge has been constructed on the opposite side of
the house. The house was damaged due to a natural slide and has no connection with
NH-707 construction.

Sr.No 43

Chainage 57+750

Place Lohrahn Bass

Grievances raised by the Throwing muck debris randomly from the road in the slope of hill due to which muck

applicant debris accumulated above the Lohrahan Bass and flowing towards the cultivative land of
Lohrahan Bass and damaged many trees and natural sources of villagers.

Comment The dumping is being done with the consent/permission/agreement of the concerned
landowner. The Gabion wall has been constructed to protect this dumping site from
erosion. Further, slope protection measures shall be taken at this location. A detailed
report in this regard is attached herewith.
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5r.No 41
Chainage 55+300 to Km 55+500
Place Gangtoli-3 RD 55300

Grievances raised by the

Muck debris throwing randomly in the hill slope due to which Kuhal has been demolished

applicant below the road and due to construction of Breast wall with the road there is no provision
of way for the grazing animals to reach their pasture above the road. Due to this life of
local dwellers is being adversely affected.

Comment Due to rock slippage from hill side, carriageway width at between Km 55+300 to Km
55+500 had reduced due to the collapse of the shoulder on the valley side on 26.02.2023
and NH-707 remained closed at this location tll 09.03.2023. The debris lying in Kuhal is of
rock fall and subsequent road restoration works. The information of the same was
communicated to the District Disaster Management Authority (DDMA)

WORK —-Wise detail of road damaged due to Rain fall/ Snowfall
Name of Likely date of Machinery deployed Ameunt
SrNe. g:f::;; Nasme of Road Blocked on Opened an = Type of damage 78 P e - e g r— ::::1:“:_ Remarks
lacs
1 2 3 4 5 & T 8 L] 10 1" 12 13 14 15
MoRTH PIU Office, Paonta Sahib
1 S!d:u," (km 0 000 1o -
el p— A A R T T T
15+300 t015+580 only
5 (k. 25.000 to
km.50.000) of NH- 707 ond collapsed dus, oad open for Light vehicles
PEG-II y 20.07.2021 8 8.00 am f{;:pi?;;ﬂg;;:ml Hil To:i:yh%::méxuue Nil N Wil Nit il Ni il R:d Erpner[a;ﬂ::'ym:efv:‘c‘e;
MoRTH |  gshyari - Shri Kyan
3 ]:;c'f:"m“?;“efo\%l’_c,“)"_ 26.02.2023 at 10:00 AM Completely Closed Ni landslide at 55500/ Nil ni i Nil il Ni Ni Compietely Closed
KG—l]i
Shri Kyari - Gumma
4 é:f;j‘;g;;;;::;"_ﬂ,y_ e il e i N e i N i Nt i Rondopen
FXG-I‘\"
Gumma - Fadiz section
5 g?:’:t?g?;_ﬁ?o_’ Ni# Nil il il Wil N Nil Nil Nil Ni Nil Road open
PLC-\
Dated: 08.03.2023
Copy 1o the Deputy Commissioner District Sirmour al Nahan for information please.
T
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WORK: wiie detad of road damaged due to Kainfall Snewlall
Chaky ot arhanery deployed Aangaat
3 v
5rhe, | Mame of Circle/Division Name of Road sockedon | openeton | N Ty of dsmage [~ T R e n:::::::: Rermarky
1 1 3 . 5 & 7 L] v 10 1" 1 1 14 15
Wio RTRH, PRI D erts Sl
0007, 2021 at. G collapsed & wm o
pifieyes dosed Wit 150 3 Tsute Wil il e i il »l i close
onorzanat | ov.aramat Lanslice 3t Kin
020 P 0100 P " 50 toeiss | - L 4 e » " nendepes
0907202 at P07 200 At Larklide at Km
05,00 Pt o700 " pewwarme | ! ol 1 L 4 - Saad gyen
O%.OF. 7073 at 0907 3001 at " Larsdsl iche at km
1100 AM 11:55 AM N 19-020 Lo 19+200 L " M 1 e L " aiagin
Pacata Sabib-Hewns | on g7 3073 a8 | 0907, 200) at —~ Lanshiie 3t Km 4 t - = - . = —
' Jection §9:000 ¢ 01:00 P 1200 P 2009 o 201 120
15,0000 of 707
(Pmc) o203 at | 0v.002000 3t Landilide at km
bz el it Fropmpadrtiond 2 sl " 1 il H 1l Road apen
mor2omat | 09.07.2000 at Larshlichs . Wom
10030 A 11:00 A0 L =540 (o 20+400 1 L L] L il 2 - Ll
L XTECHET T R [T
10:00 Al T o Voo to oo |2 L L ’ " * " el wpr
01,10, 2002 at Road apem far light
Boad) cllapned e to
fop siepiiead] [P oo Wil | weking atkm 15e00 | mit it il it " i i ik 4l
S400aN | (Tampwmry tokm 194500 RICE HEvioot
Dtvarsion) anly
09.07.2021 at 09.07.200) at Lanchlice ot Km
07100 Pw 8130 P L 41100 to 41+ 350 * " " b " ’ " Waatrapen
09.07.2020 at | 04.07.200) at Landhlide st Km
0700 oW 0800 P = aummane | * = — ! "‘ = L ey
ewena-astryart section | on 07, 2023 at Lanshlicle at K
1 (25,000 ta 50.000) of 000 P chosed L 265200 1 K 264800 i il L] i L] L] Nt maa clove
[MH-TO7 (PRI
ooraniat | 1006 tanshilide at Km
08 P G100 L A44T00 10 441400 1 L L] ] il . i Roait agan
008,70 at Wanat opwen far ght
: Bt collipnand hae 10
IR ]| Amian Wil |eavy landstice at km | wit Wil Wil Wit "™ Wil ™ W
OHU0 AM [Temporary g [emermency srves)
Diversion) only
M/o RT&H
;onzmat | 10.07.01 at tanshidide at Km
sl bl wil ' wil il 3 " 5 nél Road opan
‘WO Rl -wise detail of road damaged due Fnowfall
Liely date Jgachinay Gagloged Amourt
& Name J T i
Ha. af Circle/ Diveion Name of Road Blocked on Opened on o ype of damage i o = :qmnd_bf Remarks
1 2 i 4 E] [ 7 [ L 10 1 12 13 14 [}
MoRTH-FIL_ Paonta Sahip
L] Hil Hil il il ML Ml i Hil i L [oad apen
Paonta Sahib-Hewna
Y zs-m:mhr;v 01.10.2022 at Poad collapfied Reoad apen for light
0000) 26.09.2022at | 0600 AM ; due to sinking at ; . " 3 vehicies and
il il it Hil P Ml il it
(PHG1) 04:00 A (Temporary km 15+300 to km emergency
Diversiom) 15+580 servce: only
21.08.2021 & Road collapfsed Road open for light]
30.07.2001 au 03:00 &AM due to heanry vehides and
OE00 MM (T Hil anchlia o M il L Hil L Hil Wl il
Diversion) 274300 services onty
| il | W owi 2 il il Wil fead open
Hevnadshyad ssction|
{25.000 t0 50.000) of
R e PP 0303 2024 landslide at km
4 8t at &t
R piien Hil 1 Nt Nil 2 Hil Wil it foad open
03.03.2024 5t | 03.03.2024at landslide at km
03:00 A 10:30 AM i 45+400 ! ot it ] it 1ol il foad opan
[“;’1 : 03.0; 3.03. 202+ e
section (50.000 to 0320043t | 03032024 tandhlide at km
2 75.000) of 707 | 10:00 AW 03:00 P W 554000 i e s 2 Nit L i fioad open
(PKG-IT)
Shri Kyari-Gumma
‘section (75,000 to Z
4 il s b it Hil Hil il il il Hil i Hil il T Road open
(PRG-IV)
Gumma-Feddiz
section (74,900 to
5 103.550) of NH-707 Hl Ml Hil il il Ml Hil L Ml il L) Read open
PRG-V)

Dated: 03032024

(Copy to the Deputy Commizioner District Sirmeur at Mahan for information please
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5r.No 39
Chainage 544510
Place Gangtoli

Grievances raised by the
applicant

There is no proper breast wall has been constructed by the construction authority with
the road due to which cultivative field of Sh. Deepa Ram S/o Sh. Patti Ram resident of
village Gangtoli has slide downward along with the trees.

Comment

Requisite breast wall construction has already been completed by the Contractor and no
tree was damaged.

5r.No 40
Chainage 554000
Place Near Gangtoli School

Grievances raised by the
applicant

A Crate wire had been constructed by the construction authority beside the road but
after some time crate wire falls down and stones of wall fall in the field of Sh. Siya Ram
S/o of Sh. Sukh Ram and Kashu Ram s/o sh. Mehar Singh village Gangtoll and many trees
get demolished. Besides this Cracks has been ocurred in the House of Sh. Uday Ram S/o
Sh. Shobha Ram near the proposed site due to land slide.

Comment

Requisite retaining structures were provided by the Contractor. However, owing to
unprecedented rainfall, the structures underwent damage and repair works of the same
is under process. The road was closed on 09.07.2023 and 03.03.2024, due to slide at
chainage km 55+000. The information of the same was communicated to the District
Disaster Management Autharity (DDMA).
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Sr.No 37
Chainage 51+300
Place Zero point of Millah Road

Grievances raised by the
applicant

Throwing muck debris randomly from the road in the slope of hill and muck debris
accumulated in the Neda Khadd and flowing with the water, due to which daily life of
local dwellers is being adversely affected.

Comment

No dumping at this location has been done by the Contractor. The material has slid from
hill slope of Millah Road and debris was accumulated on NH-707 passing on the valley
side of Millah road. Accordingly, the debris was cleared by the Concerned department to
make the road motorable.

Sr.No 38
Chainage 52+760
Place Ashyari pool RD 52+800

Grievances raised by the
applicant

Unauthorized dumping

Comment

The dumping is being done with the consent/permission/agreement with the concerned
land owner. The Gabion wall protection work has been provided at this dumping site.




835

WORK -Wise detail of road damaged due to Rain fall/ Snowfall

Nome of Likely date of Machinery deployed Amount
Circle / open ‘required for
SrNo, Dividion Name of Road Blocked on Opened on Type of damage 1B Crader Toides Excavator Roller Topers | restoration in Remarks
lacs
1 2 3 4 5 ] 7 3 9 10 1 12 1 1 15
MoRTH PIU Office, Paonta Sahib
Pacnta Sahib-Hewna Nil N Ni Nl N Nil Nil N Nl Ni Ni Road open
1 Section (km 0.000 to
hn‘ZSMG) of NH- Road collapsed due, Road open for Light vehicles
707 pee 1 ananasmm | (LT REIN M| losikngatkm | i N N NI N W | andEmergency Services
L 15+300 1015+560 only
— Ni N Ni N M N NI N ] N ] Road apen
3 (km 25,000 to
km.50.000) of NH- 707 ' Road collapsed due; Road open for Light vehicles
21,08.2021 at 3,00 i
PKG-II 20.07.2021 at 8,00 am Temporary Dversion) ] to heavy Landaide | Nl Ni Ni il Nil Ni Ni and Emergency Services
porary alKm 274300 only
MoRTH | pyari - Shei Ryari
3 section (km.30.000 to : ) 0 : landslide at km i § i
e 75.000) of NH- 707 23.02.2023 &t 12:00 PM | 23.02.2023 at 02:30 PM Ni 514500 2 Ni Nil i Nil 2 N Road apen
KGIn
Shr Kyan - Gumma
section (Km 75.000 to . . " i
4 Nil N il Nil N Nil N i
Kin 94.900) of NH- 707 L L h I i i i l il i [ Road open
KGIV
Gumma - Fediz section
K %4.900 to K . § ) . .
5 ( N I i i I i I i i i
103.550) of NH- 707 I i Ni i i N i i N f R i
PKG-V
Dated: 24022023
Copy to the Deputy Commissioner District Sirmour at Nahan for information please.
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Sr.No 35
Chainage 50+300
Place Chikhaad Bridge

Grievances raised by the
applicant

Permanent Natural source of ground water has been blocked by the Contractor beside
the road which caused the water shortage to the local dwellers and Muck debris throwing
randomly in the khadd due to which many trees and kuhal has been demolished

Comment No dumping at this location has been done by the Contractor. This area is affected by
flash floods and debris lying in the Khadd has flown from the upper reaches of the hill
during flash floods.

Sr.No 36

Chainage 51+500

Place Near Timbi RD 51+500

Grievances raised by the
applicant

Throwing muck debris from the road in the slope of hill and muck debris accumulated in
the Neda Khadd and flowing with the water, due to which daily life of local dwellers is
being adversely affected.

Comment

The road was closed on 23.02.2023 at this location due to hill side slope collapse. The
information of the same was communicated to the District Disaster Management
Authority (DDMA).
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Note: 48.600 to 48.624
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Grievances raised by the
applicant

There is no Breast wall has been constructed by the construction authority along with
the road due to which cultivated land of farmers has slide downward with the trees.

Comment

Construction of the Gabion wall has already been completed at this location and no
tree has been damaged.

Sr. No 30

Chainage 45+020

Place Sukhera near Borar

Grievances raised by the Due to construction of NH upper part of road has slide downward along with the

applicant trees and muck accumulated below the road due to which daily life of local dwellers
is being adversely affected.

Comment No slide/damage to trees have occurred at this location. Further, breast wall

construction is in progress.




Sr. No 27
Chainage 43+100
Place Zero Point

Grievances raised by the
applicant

Muck has been thrown randomly by the construction authority below the road and
muck has been accumulated in the cultivative land of Sh. Ranjit Singh S/o Khatri Ram,
Dalip Singh S/o Shupa Ram Resident of village Shilla, due to which no agriculture
activity is being done by the farmer in their field and the water sources and many
trees near cultivating land have been buried under the muck debris and no
compensation is being paid to the land owner by the construction authority.

Comment Construction of the Gabion wall on the valley side had already been completed.
However, the same was damaged during extreme adverse weather conditions of
rainfall. Necessary actions are being taken for reconstruction/ repairing of the gabion
wall.

Sr.No 28

Chainage 43+470

Place Shimal Dhar

Grievances raised by the Unauthorised Dumping at Shimaldhar due to which natural resources and trees has

applicant been demolished.

Comment No dumping on the valley side has been done by the Contractor and no trees were
damaged.

Sr.No 29

Chainage 444940

Place Barana near Shimaldhar




2940

825

Grievances raised by the
applicant

The Construction work of the National Highway has been done just below the Shilla
Village and passes through the fertile land of the village and the contractor of the
construction authority used poor gquality material in the breast wall and Danga, so the
foundation of the village Shilla has become weak and cultivating land of many farmers
along with trees has slide downward and Patwar Khana/Ayurvedic Dispensary, GPS,
Shilla and house of Sh. Om Parkash S/o Jagat Singh, Shupa Ram S/o Pritam Singh, and
Kapil s/o Khatri Ram are in danger and crack has been occurred in the whole village
and many water sources have been buried under the muck and there is a possihility
of a huge landslide in the rainy season and Construction authority have no additional
action plan to protect the village.

Comment

The matter does not pertain to OA no. 127. However, this is to put on record that
necessary protection measures have been provided and further slope protection
measures are under progress.
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WORE -Wize det gil of road damaged due to Rein &1l Soowfall
Machinery deploped
Aot
& |Kemeofcircle Likely date | requized far
Fo. | ¢ Division Hommie 6F Boad Blechicd 1 Opesed:m ofopen | TPEdmREE | | Grmter | Cosder | mmesvmor | Roler | Tippem | mstomtion| R
imlacs
1 2 3 4 o £ T o 1 11 12 L3 14
MORTH FIU Cifice, Faomta Sahih
Laradide o chobm
1 CHOP ML 0545 A | 0405 2002 21 05,55 am i R HI Hil Hl 1 HI 1 Wil Fosd open
OO0 07,8 am | 04062000 a107.32 am W "’""“’::;O‘""'“ HI Hil Hil 1 i 1 Hil Read cpen
O00E X1 A107 X0 AW | 008 X00341 070 am W ik L Hi Hil il 1 Hi 1 il Rosdapen
0 HIIA105 3 am | 0403200241 0505 am i um:{;;n.:m HI Hil Hil 1 Wi 2 HI hosd open
Pamnta Sahit-Hevna
sactian pomic.oo ta
370.25.000) of MH-
707 pegd )
OE NI 0T am | Oh08 003 a10E M am 7] um;:;;n.:m Hi ] Hil b Hi 1 Hil Rosdopen
NI 06T am | 04062000 a1 070 am i """"“’:""" chi-bm 1 Hil Hil 1 i F) Hil Read apen
ORI 0700 M | O 03 a 0,00 am W Landejde ot chiEm i Hil Hil Wil I Hil Hil Read open
CHOE NI D1 0E A0 am | OOE 2002 1 05,00 am 7] e Hi ] Hil 1 Hi 1 Hil Rosdopen
234300
| MORTH
05 ML 830 arn | C40% X022 a 0530 am i umﬁ:;;n.m L Wil HI Wil Wi Hl HiI hoad open
.05 212 0000 am | 0.5 2002 a1 0830 amn I "’"“’z"‘“f“"" 1 il Hil Wil HI Hil Hil Food open
Hamna - hehyari
sectimn PomlS.000 | g ynaoempam | o808 L2070 am W Lyl gt e Ent L Hil Hil 1 i Hil Hil Read apen
tadam. 82000 af HH- 27000
787 PEGT
408 M1 0800 arn | 0408 2011 o 0500 am Hi oo 1 Wil i Wl W Wl Hl hosd open
2
Roadazen fr gt
Foad collapseddue 4 2
WX | ALEEERLIIIEO " et La roldice a K Hi Wil " Wil Wi W " weds
[Fetporary Che ricn Emergency Senices
a0
aty
Rsyerr - Shri Eyari
3 £t fom, 53000 Hi Hi " il i il i i i Hi Hi "
tadam. 75,000 af HH-
707 Ko-ml
%hri Eyarn - Gumma
sectm [Em 75003 0
q Fm 34300 of HH- Hil Hil [*] Hil Hi ] Hil hil 1] Hil Hil il
707 FREEAIW
s - Fediz
s racEan. [n 24i90sn Hil Hil H Hil HI Hil Hil i i Wil Wil "
Evo 103 5507 af HH-
707 FEGY
e e =0 DG OOE
Co py 1o 1 he e puty Com nissicinet Bisl Al Sirmourad Haban forinformaiion please.

Sr. No

2b

Chainage

41+900 to 42+910

Place

Shilla
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'WORK-wize detail of road damaged due to Rainfall/ Snowfall

Likely date Machinery deployed Amount
Sr. Mo, Hame of Cirde/Division Mame of Road Blocked on Opened on e Type of damage required for Remarks
of open B Grader | Loader Excavator Roller Tippers p
restoration
1 v E] 4 5 & 7 8 9 10 1 12 13 14 15
MoRTH-PIU, Paonta Sahib
Hil Hil Hil Hil il Hil Hil Hil Hil Hil Hil Road open
Paonta Sahib-Hewna
" section (0.000to 01.10.2022 at. Road collap[sad Road open for light|
25.0000) of NH-707 : inki: i
(PJKﬁ-IJ 16.0‘?.10‘2‘234: D6:00 AM Nil due to sinking at Nil Nil Nil Nil - Nil Nil wehides and
04:00 AW (Temporary o 15+300 to bm emergency
Diversion 15+580 services only
21.08.2021 at Road collap [zad Road open faor light |
30.07.2021 at 03:00 AM g due to heavy . . - p . . - wehides and
Hil Hil Hil Hil Hil Hil Hil Hil
DB:00 AM {Temporary landzhide at km emergency
Diversion 274300 services only
03.03.2024at | 03.03.2024at - landslide at km " . . . .
) ) 0700 AW 1400 A4 Hil 254500 1 Hil Hil 1 Hil Hil Hil Raad open
Hewna-Ashyari section
(25.000 to 50.000) of
NH-707 (PKG-I1)
03.03.2024at | 03.03.2024at " landstide at km . . . . .
04:00 AW 1000 A4 Hil 3 0 1 Hil Hil 2 Hil Hil Hil Road open
MoRTH
03.03.2024at | 03.03.2024at - landstide at km " " " " "
03-00 A 10-30 A il At 1 Hil Hil 1 Hil Hil Hil Road open
Bshyari-Shri Kyari
section (50.000to | 03.03.2024at | 03.03.2024at " landstide at km " " " " "
3 il 1 Hil Hil 2 Hil Hil Hil Road
75.000) of NH-TOT | 10:00 &M 03:00 FM 55+000 g
(PKG-IT)
Shri Kyari-Gumma
section (75.000 to : : : : : ¢ : : : : :
4 94.900) of NH-T07 Hil Hil Hil Hil Hil Hil Hil Hil Hil Hil Hil Road open
(PKG-IV)
Gumma-Feddiz
section (34.%00 to " " 2 " " " " o ’ ’ "
5 103.550) of NH-707 Hil Hil Hil Hil Hil Hil Hil Hil Hil il Hil Road open
(PKG-V)

Dated: 03.03.2024
‘Copy to the Deputy Commisionear District Sirmour at Hahan for information ple‘ase

Sr. No 25
Chainage 41+560
Place Near Shilla

Grievances raised by the

There is no retaining wall has been constructed by the construction authority with

information of the same was communicated to the District Disaster Management
Authority {DDMA). The work for the construction of the retaining structure and slope
protection measures shall be taken up by the Contractor. Construction of the culvert

has already been completed at this location.

applicant the road due to which Private Land of Sh. Ranjit $/o Sh. Khatri Ram village Shilla has
slide downward with the trees and muck accumulated in front of house of Sh. Ranjit
Singh and there is need to built a slab culvert for drainage of rainy water

Commaent The road was closed on 04.08.2022, due to a collapse on hillside during rains. The
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'WORK-wise detail of road damaged due to Rainfall/Snowfall
; _ Likely date Machinery deployed smoint
Sr. No. Name of Circle/Division Mame of Road Blocked on Opened on g Type of damage i cision | Lokier RS T Fivars r::olra:‘:(:‘r Remarks
1 2 3 4 5 13 7 8 9 10 1 12 13 14 15
MoRTH-PIU, Paonta Sahib
Hil Hil Hil Hil Hil il Hil Hil Hil Mil Hil Road open
Paonta Sahib-Hewna
1 section {0.000 to 01.10.2022 at Road collap[zed Raoad open for light
zs'mﬁ,]'g_ ,':HJO? 266?6?;5\“ t:';?:‘?:*w NiL :J:E“;;“;oh::;\: MiL Nil MiL Nil Nil Nl Mil ‘:‘:"Ed;‘ef::
Diversion) 15+580 services anly
71.08.2021 at Road collap[sed Road open far light|
30.07.2021 03:00 AM " o hea " . " " " . hides and
mmﬂ"\‘“ Pl il hn“:g;ﬁ”t"k‘;“ il il Wil Wil il il Wil tvema;v
Diversian) 274300 sarvices only
‘7:23_;%;*‘ ‘7;13_'3(1,0;:“ il ""dﬁ‘ffg,‘km il il Wil 2 il il Wil Road apen
Hewna-Ashyari section i .
(25.000 to 50.000) of
NH-707 (PKG-I1) .
‘7;3:5?3;“ ‘7;?:;0::“ Wil “"d::‘:f;:k’“ il il Wil 2 il Wil Wil Road open
MoRTH
7.03.2024 8.03.2024 N landstide at k % 3 % % 3
g R PM‘“ : u:o5m“ Nl "“H‘;" g NiL il Nil ] il il Nil Road open
As.hg{ari-‘ihri Kyari
3 ;‘;f;‘;ga“ﬁ; il il il il Mil il MiL Hil il il Mil Road open
(PKG-II1)
Shri Kyari-Gumma
4 :;‘;;‘]g:'“?m‘; it il it it Nit bl Nt it il il Nit Road open
(PHG-IV)
Gumma-Feddiz
5 '?;‘;;Jﬁ"ﬁ;& Nil Nil Mil Nil Nl Nil Nl Nil Nil Nl Nl Road open
(PKG-V)
Dated: 18.03.2024
Copy to the Deputy Commisioner District Sirmour at Nahan for information please
Sr.No 24
Chainage 41+400
Place Jaind Dhar Curve
Grievances raised by the | Throwing muck randomly in the slope of the hill due to which debris has been
applicant accumulated in the lower parts of the mountains and the life of people living in the
lower part of hill is in danger.
Comment No dumping on the valley side has been done by the Contractor. The road was closed
on 03.03.2024 due to a slide at this location. The information of the same was
communicated to the District Disaster Management Authority (DDMA).




